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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

TR KOLKATA BENCH
T AN EASTERN ZONE AT
/ ‘,‘.\9 14 R 1\ Original Application No. 85 of 2024/EZ
* 7
1"’ SK “ -
/ AZRUL iS4y Subhas Datta BatitiodE

Versus

State of West Bengal & Ors.

...Respondents
Index
Page 1
A"';qe:"re Description ll Ng. |
Copy of the report filed on behalf of HMC —Respoﬁ' lentl!, 1-13
no. 6 herein il ===
A Photographs and documentary evidence of compliance 14-20
with SWM Rules, 2016, including the preliminary report
B Minutes of the Meeting with the State Level Task Force|, .
(SLTF) held on 5th December 2024
Letters imposing penalties on agencies and caution
Cc . : . 23-32
notices issued for non-compliance
D Tender documents for construction and renovation of| 33 45
drains, including award letters
‘ |
[E Copy of the relevant papers showing the tenders alloted [ 47-61°
and the photographs are enclosed showing the work it
J i .
F {Copy of the map showing flow of wastewater H 62 "
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE AT KOLKATABENCH
Original Application No. 85 of 2024

Subhas Datta
...Petitioner

Versus

State of West Bengal &Ors.
e __...Respondents

5 . —

Personal Aﬂ"dawt fled ‘on behalf of Respondent No 6, HowraQ Municipal
/’

Corporatlon LR UL

1 | /. 2 g - ]
fdi 1 3 &) Y k‘f"‘ V\J
i‘/l %cw\dew Pé’ Kh aged about ..3.2... years, M..C;é;.?f?s, p}fesently

servmg as the Commissioner, Howrah Mummpal Cbrporatlon (HMC /do hereby

solemnTy affirm and state as follows: /

1. That | am filing this personal afﬁdavit | am duly authorized and
m competent to swear this affidavit on behalf of Respondent No. 6, Howrah
N\

}— ‘Mummpal Corporation (HMC), and as such, | am conversant with the

acts and circumstances of the case.

88 Kof e : : :
'€3n.Ng. ‘?7'7192 That this affidavit is being filed in compliance with the direction of the
~Ji

"\—/O on'ble Tribunal in connection with the above-mentioned original
\\."L‘. 74
\.O -

A

pplication.
WE /3 The answering respondent states that Howrah is an age-old and
predominantly unplanned city with a population density of 21, 441

SK. KAZRUL 1Sy
~

persons per square kilometer, which is significantly higher than the
national average of 488 persons per square kilometer. This leaves only
4% of the city's area for road networks, making waste management

operations particularly challenging.

W“’“"“ pckhmH

Lom t(fu.*f“."}fff{
] L8 L 4]
Mewrpls Bhericiizal Corporsliol



4. The existing narrow and congested roads, coupled with the presence of
markets, shops, and slow-moving vehicles, complicate the timely
cleaning of Secondary Transfer Stations (Vats). Space crunch at the
Belgachia Trenching Ground, particularly during the monsoon, delays the
turnaround time of garbage-lifting vehicles, further exacerbating the
issue.

5. The answering respondent states that the Short-term measures initiated
by HMC:-

a. Changing the clearance timings of principal vats on busy roads to
early morning and afternoon, avoiding peak hours.

b. Induction of 10 medium-sized solid waste management (SY/M)
vehicles for quick response garbage removal, apart from agency-
operated vehicles.

c. Initiating the setup of four additional compactor stations in four
assembly constituencies, supplementing the existing four stations.

d. Deployment of dedicated SWM vehicles at market areas for swift
garbage removal.
e. Periodic maintenance and reconstruction of vats to ensure proper

garbage storage without littering.

~

}’\ f. Introduction of night cleaning services in markets, bus terminals,
and railway station areas.

g. Posting of Vat Supervisors at major vats.

10 h. Procurement of cleaning equipment, including wheelbarrows,
icycles, and dustbins, to avoid disruptions in SWM activities.

i. Imposition of penalty on agencies upon failure to clean the vat/s on

time.

6. The answering respondent has taken steps for implementation of Solid
Waste Management Rules, 2016:

a. Door-to-door collection of segregated municipal waste has

commenced in 11 wards and will expand to an additional 14 wards Dy

January 2025. Remaining wards will be covered in the next financial year.
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b. This initiative has reduced the number of vats in these wards, with the
ultimate goal of making HMC "Vat Free" through comprehensive door-to-
door collection.

7. With reference to addressing the issue of Open Drains and Water Logging,
the steps taken by the Corporation are inter alia as follows:-
a. Regular desilting of open drains is undertaken to manage water
logging during the monsoon.
b. Efforts to convert open drains into. covered ones are ongoing, with

projects worth Rs. 8.33 crore initiated in the current financial year.

8. With reference to addressing the issue of Plastic Waste Management, the
steps taken by the Corporation are inter alia as follows:-
a. HMC is reviving its Plastic Waste Bailing Plant at F Road, Belgachia,
developed under a UNDP initiative, to process segregated plastic waste
collected from wards with door-to-door collection.

SK. HAZRUL 1SLAM *steps taken by the Corporation are inter alia as follows:-

cha Khal is processed at the Arupara 65 MLD STP, managed by KMDA,
efore discharge into the River Hooghly.

10.  With reference to addressing the issue of non-availability of Land for

Alternate Trenching Ground, the steps taken by the Corporation are inter alia
as follows:-

a. Searches for land in and around Howrah for an alternate trenching ground
have been unfruitful.

b. HMC, in compliance with SWM Rules, 2016, focuses on bio-mining

legacy waste and reclaiming land for proceséing plants rather than setting up
new trenching grounds.

BWW Pd‘th*n‘-,"Q

.~ Cammisioner
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11.With reference to addressing the issue of Commitment to SWM Rules, 2016,
the steps taken by the Corporation are inter alia as follows:-

a. HMC is progressing with bio-mining, door-to-door collection, and planning

for a CBG Plant for processing fresh wet waste. The Corporation is making all

endeavors to fully comply and implement the SWM Rules, 2016, within the next

couple of years.

In this connection, copy of the Photographs and documentary evidence of
compliance with SWM Rules, 2016, along with the preliminary report are

annexed as Letter A colly.

12.That the Corporation is taking all possible best steps for proper waste disposal
as per the applicable.

\;\O TA P\The Corporation had a meeting on :26th September, 2024 with the State Level

Task Force (SLTF) to finalize timelines for waste management improvements.

[ Area Kolkata
O Regn No_ 447/18 0&"4-‘[9 Tribunal on these initiatives and seeks liberty to do the same. Copy

\Cg';\\ ézje minutes of the 26th September, 2024 is annexed hereto and marked
O Sith Letter B. |

14.With reference to the cleaning activities carried out by the authorities, the

/" SK. NAZRUL ISLAM h*a\fé)the Corporation undertakes to further provide progress updates to the

steps taken are enumerated herein below:-

a. The Corporation has ward wise cleaning schedule of main road vats,
including locations and timings, has been provided by the Conservancy
Department of Howrah Municipal Corporation. The list covers all designated
areas from Ward No. 1 to Ward No. 44. In this reference, the documents are
annexed along with annexure A.
b. Photographs capturing the cleaning activities at various locations, along with
corresponding dates and times, are annexed along with annexure A.

15.The answering respondent states that the letter from the Conservancy
Department, Howrah Municipal Corporation (Memo No. 178/Cons./24-25, dated

Doamdara, Pci.hn‘?wf

Commissioner ~
Howrah Municipal Corpoaratinng
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14/05/2024), regarding the arrangement of 4 compactors for 4 assembly
constituencies under the jurisdiction of Howrah Municipal Corporation, has been
annexed. Photographs showing the existing compactors, along with their
locations, dates, and times, are annexed. Photographs showcasing the night

services provided by Howrah Municipal Corporation are annexed.

16. The answering respondent states that the ward-wise VAT list has been annexed,
detailing the names of the concerned appointed personnel, their designations,

current postings, and proposed postings.

17.Howrah Municipal Corporation has purchased 150 numbers of hand cart and 60
numbers of Tri-Cycle Van on 24" January, 2024.

18.The answering respondent states that the Corporation has issued notices
imposing fines on various agencies for failing to remove garbage from vats. The
details of the same are stated herein below:-
(a) That, a fine of Rs. 20,000 (Rs. 5,000 per day for 4 days) has been
imposed on M/s Parameswar Singh for failing to remove garbage from STPL SL
No. 24 in Ward No. 14 under HMC, during the period 17th to 20th November
/—\2024. The amount will be deducted from their November 2024 bill.

../* < KAZRULISLAM WThat, a fine of Rs. 15,000 (Rs. 5,000 per VAT for 3 VATs on 1 day) has been

( ““NKDT:;;E“ osed on M/s Nirlon for failing to remove garbage from vats (STPL SL Nos.
n.No. :

% e 9 2, and 103) in Ward No. 41 under HMC on 23/09/2024. The amount will

-i.\-’? ducted from their September 2024 bill.

(c) That, a fine of Rs. 5,000 (Rs. 5,000 for 1 day) has been imposed on M/s
Need Transport Agency for failing to remove garbage from Vat No. 29 on
19/09/2024. The amount will be deducted from their September 2024 bill.

Bamdama, pﬂ‘m\'#

— Commissioner
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(d) That, a fine of Rs. 90,000 (Rs. 5,000 per VAT for 3 VATs cuer £ czys) nas

been imposed on M/s Parameswar Singh for failing to remove garbzge from /=0
Nos. 24, 25, and 26 in Wards 14, 15, and 16 from 04/09/2024 to 09/09/2024.

\
(&8

19.The Howrah Municipal Corporation's Conservancy Department has issuss

caution letters to underperforming agencies for failing to maintzain cleanliness at

vats. The letters warn of penal action if services are not promptly improved. The
details of the same are stated inter alia as follows:-

a. Letter issued from the Conservancy Department dated 02722024

(Memo No. 1080/Cons./24-25) to M/s Singh Transport Agsncy.

cautioning them for failing to remove garbage from various vats in V/arc

o ooT

measures.

b. Caution letter (Memo No. 967/Cons./24-25, dated 21/11/2024) has been
issued to M/s Singh Transport for failing to remove garbage from vats in

Ward Nos. 7 and 9 during the period from 16/11/2024 to 17/11/202%.

c. A caution letter (Memo No. 898/Cons./24-25, dated 05/11/2024) has

been issued to M/s Maruti Enterprise for irregular cleaning of garbage, as
Vat Nos. 60 and 62 were not cleaned on 19/09/2024, along with Vat Nc.

asSVlis

59. The agency has been asked to provide an explanation and rezsons

//A caution letter has been issued to M/s Nirlon for failing to remove
garbage from STP (Vat) Nos. 99, 100, 102, 103, and 104 on 20/09/2024.

The agency has been instructed to take necessary measures upon
receiving the letter.

Ramdama, f) & ‘”"'-j e

-~ o~ } >
e 7 o ey o o  on
LOMMIssions;

| % P 3 r s 5 ™ .
Hnwrah Manicipal Carporstion
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e. A caution letter has been issued to M/s Maruti Enterprise for failing to
remove garbage from STP Nos. 59, 60, and 61 during the period from

17/09/2024 1o 18/09/2024.

f. Letter has been issued to M/s Nil Transport Agency about the non-
functioning of the compactor machine since 01/04/2024 at Belilious
Road. The garbage piled was outside the compactor station. On an

urgent basis the compactor machine damage should be repaired.

g. A letter has been issued to M/s Nil Transport Agency regarding the non-
functioning of the compactor machine at Belilious Road since
01/04/2024, leading to garbage piling up outside the compactor station.
The agency has been instructed to urgently repair the damaged

compactor machine.

h. The Howrah Municipal Corporation issued a letter (No. D.O
2540/Mic/2024) dated 04/07/2024, directing all Municipal Heads to
) TA R l> .ensure litter-free cleanliness for residents.

7
7/ * /SKNAZRUL ISLAM \ % ‘-\1
Area Kolkala ; || Jh-term measures for maintaining cleanliness in public places across
;( Regr No. MALRE ik g p p

g Wwrah were outlined, with financial penalties enforced under HMC Solid

¢ Waste Management Bye-Laws 2019 (Schedule VIII — Spot Fines).
w Following a detailed review and departmental discussions, guidelines
were issued to ensure garbage-free surroundings and proper waste
disposal facilities in public areas, as per the directives of the Hon'ble

President of Municipal and Urban Development, Govt. of West Bengal.

Copy of the letters imposing penalties on agencies and caution notice
issued for non compliance are annexed hereto and marked as Letter
'C' collectively.

Baud amo. Pe«khn't’"f

Corm Issioner ~

"'?0\':'!'%:’151 M Hni

172

cinal Corpoarnting



173

20.The Conservancy Department of Howrah Municipal Corporation has
initiated the construction and renovation of drains through multiple
tenders. A letter has been enclosed, detailing the tenders awarded

to various contractors is annexed hereto and marked with Letter D.

21.The steps taken for constriction and renovation of drains are stated inter

alia herein below:-

The tender has been awarded to Uday Construction (Memo No.

47/Cons/24-25, dated 12/08/2024) for the construction and renovation of
drains under HMC e-Tender Ref. No. 1824/Cons./23-24, dated

05/03/2024 with a condition that the work is to be completed within 90

days from the date of commencement.

b. The tender has been awarded to Sayantika Enterprise (Memo No.
30/Cons./24-25, dated 24/07/2024) for the construction and renovation
of drains along with cover slabs under HMC e-Tender Ref. No.
1824/Cons./23-24, dated 05/03/2024 and with a time line that the work
must be completed within 90 days from the start date.

X The tender has been awarded to S.N.J Enterprise (Memo No.

’//* SK. NAZRUL ISLAM 4 24/Cons/24-25, dated 19/07/2024) for the construction and renovation of

Area Kolkala ins with cover slabs under HMC e-Tender Ref. No. 1824/Cons./23-

[}
|

*.

_dated 23/02/2024. The work must be completed within 60 days from

e start date.

X &)
s WES‘(%- The tender has been awarded to S.N.J Enterprise (Memo No.
- 24/Cons/24-25, dated 19/07/2024) for the construction and renovation of

drains with cover slabs under HMC e-Tender Ref. No. 1824/Cons./23-
24, dated 23/02/2024. The work must be completed within 60 days from
the start date.

e. The tender has been awarded to Surya Construction (Memo No.
48/Cons/24-25, dated 12/08/2024) for the construction and renovation of
drains with cover slabs under HMC e-Tender Ref. No. 1824/Cons./23-

Bamdama Po"‘“‘ﬂ'i{“;
o Commissfoner ©

LY measem s RAEIN ‘::“e': "..f(j:!'{'?:?'f‘l"”'ul"'*-"f
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24, dated 05/03/2024, with an estimated amount of Rs. 29,14,952/-. The
work must be completed within 75 days from the start date.

f. The tender has been awarded to G.S. Santra (Memo No. 21/Cons/24-
25, dated 19/07/2024) for the construction and renovation of drains with
cover slabs under HMC e-Tender Ref. No. 1824/Cons./23-24, dated
05/03/2024, with an estimated amount of Rs. 19,56,072/-. The work
must be completed within 60 days from the start date.

g. The tender has been awarded to M/s Star Enterprise (Memo No.
54/Cons/24-25, dated 20/08/2024) for the construction and renovation of
drains with cover slabs under HMC e-Tender Ref. No. 1824/Cons./23-
24, dated 05/03/2024, with an estimated amount of Rs. 27,31,784/- with
a condition that the work must be completed within 75 days from the
start date.

h. The tender has been awarded to Z Star Enterprise (Memo No.
14/Cons/24-25, dated 06/06/2024) for the construction and renovation of
drains with cover slabs under HMC e-Tender Ref. No. 1565/Cons./23-
24, dated 22/01/2024, with an estimated amount of Rs. 21,69,549/- with

—_——

22T A
/T\O R}.- a condition that the work must be completed within 60 days from the

LAM < tkart date.
Iﬁe tender has been awarded to Ramkrishna Engineering Works

qemo No. 49/Cons/24-25, dated 12/08/2024) for the construction and
ténovation of drains with cover slabs under HMC e-Tender Ref. No.

Y/ » oK, NAZRUL IS
arsa Kolkata j,
Regn Mo. 44718

1824/Cons./23-24, dated 05/03/2024, with an estimated amount of Rs.
33,76,375/- with a condition that the work must be completed within 75
days from the start date.

j. The tender has been awarded to Ramkrishna Engineering Works
(Memo No. 49/Cons/24-25, dated 12/08/2024) for the construction and
renovation of drains With cover slabs under HMC e-Tender Ref. No.
1824/Cons./23-24, dated 05/03/2024, with an estimated amount of Rs.
33,76,375/- with a condition that the work must be completed within 75

days from the start date,

Bamdamaor AT

Comrmissioner
Kawral Municipal Carporation
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k. The tender has been awarded to C R Engineering Company (Memo No.
25/Cons/24-25, dated 19/07/2024) for the construction and renovation of
drains with cover slabs under HMC e-Tender Ref. No. 1824/Cons./23-
24, dated 05/03/2024, with an estimated amount of Rs. 17,51,250/-. The
work must be completed within 60 days from the commencement date.

l. The tender has been awarded to Sonamoni Enterprise (Memo No.
27/Cons/24-25, dated 19/07/2024) for the construction and renovation of
drains with cover slabs along with manhole covers under HMC e-Tender
Ref. No. 1826/Cons./23-24, dated 05/03/2024, with an estimated
amount of Rs. 9,06,578/-. The work must be completed within 30 days

from the commencement date.

Copy of the relevant papers showing the tenders allotted and the
photographs are enclosed showing the work in progress for various
tenders related to the construction and renovation of drains with
/6}:5\ cover slabs and manhole covers are annexed hereto and marked

},\

*thme when they were taken. The enclosed map shows the flow of

\with Letter E. The photographs include details of the location, date, and

Area Kolkata

Regn.No. 447/19 _w stewater from Ranji Jheel via the Oxidation Pond and Pocha Khal,

hICh is treated at the Kona STP and then discharged into Branch Il
Op = %(o feading to the River Hooghly. The copy of the map is also annexed
WS/ hereto and marked with letter F.

22.That the answering respondent states and submits that the Department of
Urban Development and Municipal Affairs of Howrah Municipal
Corporation has issued notifications for the disposal of municipal waste by

processing segregated wet biodegradable waste at Belgachia Trenching
Ground under KMDA.

23.That the answering respondent has the highest respect for this Hon'ble

Tribunal and is ready and willing to abide by all directions and/or orders

Bordama. Fouhmyed

Commissioner
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passed by this Hon’ble Court. The answering respondent is submitting
this preliminary affidavit of the steps taken till now, and seeks time to file
further affidavit showing further progess of work undertaken by the

Corporation.

24.That the statements contained in paragraph nos. 1 are ftrue to my
knowledge and the statements made in paragraph nos. 2 to 23 are
information derived from record and the rest thereof are my humble

submissions before this Hon'ble Court.
| waq qpu ,;‘Ifﬂgr
Howrah VDB Y
Identified by me
e T
- Advocate F/747/2009

gralon

Sk, Nazrul Islam
Notary,Govt. of W.B.
Regn. No. 447/19
City Civil Court, Calc ‘ta

13 JAN 2015

wadm Pokhmfﬂlf
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Verification

That the statements made in the foregoing paragraphs are true to my
knowledge, belief, and based on official records. No part of it is false, and
nothing material has been concealed therein. | do hereby verify that the
contents of paragraphs 1 of this affidavit are true to my knowledge and belief
and the statements made ig paragraph nos. 2 to 23 are information derived

from record and the rest t\négeo?,é}e\wlmg_ humble submissions before this Hon'’ble
s *§

Court. i \
/ = SK. NAZR LI)L,A\,YJ N
Arga “(nu.,ar
N~ Ad
Verified at Kolkata brp is [‘fmdayﬂo‘r] beeember 2024,

Bamdoma, fe—khnx{ae
ERONEN o
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GMRAH MUNICIPAL CORPORATION

4, MAHIATMA GANDHI ROAD, HOWRAH =711 101
Tel: (+91-33) 2638-3211-13, 2641-5218; Fax: (+91-33) 2641-5218/2214

No. 088/Gen (S.C. Cell)/Commr./2024-25 Dated : December 11,2024,

To,

The Sr. Special Secretary,

L‘lrhan Development & Municipal AfTairs Dept,
(xc?\'t. of West Bengal,

‘}AG’\RAY AN, DF - 8§, Sector - 1, Salt Lake City,
Kolkata — 700064,

Sub : O.A. No. 852024/EZ [ Subhas Dutta vs, State of West Bengnl & Ors! - Reg.

Madam,

This has reference to vour letter No. 197(3)/UDMA-15011(15)/152024-LS-MA SEC — Dept. of UDMA,
datet05:11:2024 on the captioned subject.

: As desired, in compliance of the directives of the Hon'ble NGT passed in the interim Order/s dated
03.10.2024 & 03.12.2024, an updated ATR of the HMC in the instant O.A. is enclosed for your kind perusal and
further required action please.

Thanking you,
Yours faithfully
%o
Commissioner
Howrah Municipal Corporation
Encls : As stated above.
Endt. No. 055/1(8) /Gen (S.C. Ccll)l(,:;]nTmr.IZ(lz-t-zS Dated :December 11, 2024,

Copy forwarded for information together pvith a copy ol the ATR to:
1. The District Magistrate, Howrah
2. The Director, SUDA;
3. The Secretary, HMC;
4. The OSD & E.O. L.E. (S&D), HMC ;
o8, The EE (Cons.), HMC; - o ' ; 50 o g e
™% The OSD (Law), IIMC - with request to keep the Ld Counsel of the HMC apprised in the instant OA and also
to place the draft affidavit to be filed in compliance of the order of the Hon’ble NGT ibid;
7. The A.E. & OSD (Cons.), HMC| o ;
8. Dept. Guard File. !

\_

Comimissioner
Howrah Municipal Corporation
Encls 1 As stated above,

* /°SK. NAZRUL ISLAM \ *
Area Kolkata
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HOWRAR MUNICIPAL CORPORATION

4. MAHATMA GANDIN ROAD, HOW AAM -~ 711 101
Tel: (+01-33) 638-3211-13, 2641-521R, Fax: (+91<33) 2641-52182214

AT on O.A No, 85/2024/ 17 of the Jlon'hle NG
Supplementary Affidayitdates 1.30,09,2024 of the Applica nt Shri Subhas Dutta

] ~ Views of HIMC.

I’t. No. | . e e
2 &3 Howrah being an age-old and predominantly un-planned  city with lopsided |
| urbanization over the past few decades resulting in a heavy density of population which is

" much, much higher than the National Average (488 pe
| | /8q. Km) leaving only 4% of the city's arca for road netw
f | | roads of Howrah are historically narrow, congested with shop
! - slow moving vehicles which poses a real challe
i | Stations (Vat) on time and without creating, traffic jam.
; " crunch in the Belgachia Trenching Ground especially during the heavy monsoon s¢ason
! L’ causes delay in the turn-around time of the garbage-

? g critical.

—
=
-
.

omarkets, pedestrians and

{
* However, as shori-term remedial measure
" keep the city clean as much as possible : (i) Changing the time of clcarance of the principal
| vats situated on the busy main roads, viz. in early moming and in afiemoon avoiding the
peak hours; (ii) Inducted a flect of 10 (ten) nos. of modem medium sized SWM vehicles on
its own. apart from the agency-operated vehicles. 1o operate on a quick response mode for
removal of garbage from vats / garbage vulnerable points, procurement action for another 6
(six) no of such vehicles has already been initiated . (iii) Initiating action for setting-up of 4
(four) additional Compactor Stations, apart from the existing 4. in four Assembly
Constituencies of HMC to cater the garbage disposal in a much quicker and composed
| manner; (iv) Placed dedicated SWM Vehicle at some market places for fast and hassle-free
. removal of garbage, (v) Periodic maintenance / re-construction of the vats, damaged dug 10
| operational wear and tear, so that the garbage can be stored properly without littering the
} " adjacent roads; (vi) Introduction of night cleaning services at the main markets. bus
i terminus, railway station areas; (vii) Posting of Vat Supervisors at the main vats with GPS
bas_ed app-monitoring system to be introduced shortly for close surveillance and to initate
E action on gu:ck response mode as mentioned above; (vii) Procurement of two whee!l
barrows, tri-cvele vans, dustbins and other cleaning equipments etc. on regular manner 1
ensure that the SWM. Activities do not get hampered due to absence of tools and tackles:
(ix) Imposition of“ penalty upon the erring garbage clearing agencies who failed to clean-
up the va:tfs on time: (x) Special monitoring leam to ensure timely clearance of the Vat
approaching Howrah Bridge; (xi) Proposal for imposing fine on the citizen / dweller tor
indiscriminately littering roads, neighborhood areas after required IEC activity.

wdoor-to-door collection of segregated municipal waste has already been started in Tl wards
i N 4 e 4 s ' e I B Ty NIt
JIMC (Ward No. 8,1 1.12.22.26,29.33,40,42,43&44) by engaging Nirmal Bandhu &

dhystem got stabilized, The aim is to make HMC “Vat Free™ ; }
-~ L3 b ) e Al iee e Y ) thyee

rards would come under 1l ARl X Free™ in near future when all the
yuld come under the purview of segregated door-to-door collection af waste,

rsons /Sq. Km vs. 21,441 persons |
ork. Therefore, almost all the |

noe for cleaning the Secondary 'ransfer |
as alleged. Further. the space |

lifting vehicles making the task more |

¢ IIMC has introduced following sicps 10

Further, with a view to comply with the provisions of SWM Rules, 2016, at HMC |

1al Sathi and another 14 Wards (Ward No 2,3.4,5.10,21,23,25,27,28.32 3437838) wili |
under its ambit by March 2025 and the rest of the Wards in the next t';nm‘\ci;zl‘\:ar in |
tematic phased manner. Introduction of door-to door collection has reduced the |
er of vats in these wards and with more wards coming under this operation soon, the |
Hence of number of vats on roads would likely to decrease in a substantial manner \‘mcc :

-»,‘e." sin v f .' H . Y s v = - ! h ]

! G [ xistence of open drains in HMC area is a historieal legacy as this un-planned, age-

(j) deiy Bas only an incomplete and insufTiciem sewer system and de-silting of such type of

drains on regular basis is an absolute necessity o keep the problems of water-logaing |
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SWRAN UUNICIPAL, CORPORETION
HOWRAH MUNICIPAL CORPORATION
2. MATATMA GANDHIROAD, HOWRAI - 711 10]
Pel: (+01-33)2638-3211-13,2641-5218; Fax: (+91-33) 2641521872214
l | i | under nmn‘ugcnl\'lc situation d\lﬁng tlu_n‘u‘nnxum;m;u limxvt»rl of such 'lc-'silmfinn-

{ " t normally starts in the pre-monsoon time but continues through- out the monsoon  on
' i phased manner o keep these drains free of silt. Along-witl it, during the monsoon time,
cleaning of foating materials which includes mainly plastic waste have to done vigorously
to keep the low of waler discharge un-hindered. However, HMC has initiated a massive |
; | dnve to convert these open drains into a covered one in a phased manner to over-come this |
& situation once and for all and in the current financial year only projects costing to the tune
ol Rs. 8.33 crore have been taken-up in this regard.

L LU 6. It is trme that all the plastic waste generated is not channelized for scientific disposal as
! of now. However, ITMC has taken initiative to revive its Plastic Waste Bailing plant at [
i Road, Belgachia, designed & developed under an initiative of UNDP. with a view to |
i process the seprepated plastic waste cotlected from such wards where door-to-door
- } collection either has already been started or will start shortly as mentioned at pt. 01 above.
04.

he drain of BTG via |

| 7 It is humbly submitted that the waste water passing through t
| Oxidation Pond and Pacha Khal is being processed at the renovated Kona STP, managed |
! 1 by KMDA, before discharging the same in the River Hooghly through Trrigation Branch !
i

Channel No . ‘ B

L

(ii) Submission on the Observation of the Hon’ble NGT on “non-availability of land” for setting-up of alternate
Trenching Ground : It is once again submitted that scarches were made in the past. for sufficient quantity of land in
and around the Howrah city for setting-up of alternate Trenching Ground as the capacity of the existing Trenching
Ground was over long back. However, in recent times the Dist Administration was not approached far want of land
for this purpose as with the introduction of SWM Rules, 2016, the process has been radically changed from traditional
collection and dumping of waste to go for processing the segregated municipal solid waste through door-to-door
collection and reclaiming the land required for setting-up of Pracessing Plant for Wet & Dry waste respectively, if not
availzble in abundance, through bio-mining of the legacy waste rather (o set-up another Trenching Ground. As already
mentioned in detail in the original Affidavit-in-Opposition submitted by Respondent No. 6 in the instant OA, the
process of transformation has already been started in the HMC with the process of bio-mining of legacy waste,
starting of door-to-door collection, ;}!:mnihg li‘(y)r;ﬁcttingmp of CBG Plant for processing fresh wet waste in the
reclaimed / reclaimable land etc. and will take at least another couple of years for its completion in totality so that
STV Rules. 2016 can be implemented: in-its letter and spirit at, HMC for which HMC is ever duty-bound. Dist
Administration js also being approached for adequate parcel of land in and around HMC arca for setting-up of such
plant in 2 time bound manner. A 3 ' :
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Howrah Municipal Corporation

Central Office: 4, Mahatma Gandhi Road, Howrah = 711 101
Tele: (91-033) 2638-321 1-13. Fax: (91-033) 2641-2214/5846/5218
Conservancy Department

Memo No: 178/Cons./24-25 Date: 14/05/2024

To,

Shri Joly Chowdhury W.B.C.S. (Exe)

Additional Secretary to the Govt. Of West Bengal
Urban Department & Municipal Affairs Department
NAGARAYAN, DF-8, Scctor-1

Saltlake, Kolkata- 700064

Sub:-Arrangement of 4 nos. Compactor for 4 nos. Assembly Constituency under the
jurisdiction of Howrah Municipal Corporation.
Sir.

As per discussion to the above mentioned subject matter in the review mecting on conservancy
management and vector control management at Howrah Municipal Corporation held on 09/04/2024. as
_desired by you, we are submitting a proposal for providing financial support for procuring 4 nos.
Compactor for 4(four) nos Assembly Constituency under the jurisdiction of Howrah Municipal
Corporation or provide these to us from your end whichever is suitable. The description of each compactor
is mentioned below.

1. 10.50 cum capacity portable refuse compactor 3nos for each compactor station.
2. Hook Loader mounted on 16 t. GVW Truck chassis- 1no for each Compactor Station.

Thanking you

Yours, faithfully.

Commissioner
Howrah Municipal Corporation

No: 178/(1-5)/Cons/24-25 Date: 14/05/2024

Al

'(“
()
'
g >
—
=]
'

Hon’ble Chair B.O.A.. HM.C.
Controller of Finance, ]
Secretary. H.M.C.

Assistant Engineer, Conservancy, HMC
Office guard file

wn LN

) Commisst n_\mm
lowrah Municipal Corporati
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TYPED COPY

Issued by the Department of Urban Development and Munlcipal Affalrs, State Government.
1035/MA/O/C-4/1M-1/2001 (Pt-ll) dated 16.08.2021 of the Board of Diraclors of Howrah
Municipal Corporation formed as per circular No. 1035/MA/O/C-4/1M-1/2001 (Pt-Il) of the

meeting held on 26.09.2024

08. As per his letter dated 04.07.2024 (Letter D.O. No. 2540/ MIC/ 2024) sent by the Hon'blo
Minister, Municipal and Urban Development Department, Government of West Bengal, Mr.
Firhad Hakim Mahashay to all the Municipal Heads of the State. Solid wasto management
including litter removal in municipal areas to provide a lilter-free clean environment to the
residents. As a part of the various approaches that were ordered for overall improvement,
the Howrah Municipal Corporation has levied financial penallies against the violators as per
Schedule VIII of the HMC Solid Waste Management Bye Law 2019 for violating the rules
related to waste management in public places in the Howrah Municipal Corporation area. -
Discussion and decision making regarding the departmental proposal submitted for
collection of spot fine as directed by Honorable President Sir. Presented to the meeting.

(In this regard, the above mentioned letter of Hon'ble Municipal and Urban Development
Minister, Departmental draft proposal with relevant details of HMC SWM Bye Law,
Secretary's observation, Commissioner's recommendations along with the instructions of

Hon'ble President are attached)

Decision:

After a detailed review of the submitted departmental report, in compliance with the
instructions sent by the Hon'ble Minister, Urban and Urban Development Department,
Government of West Bengal, Mr. Firhad Hakim Mahashay, in order to provide a litter-free,
clean environment, violation of the rules regarding littering in Public Places in Howrah
Municipal Corporation area. Financial as per Schedule VIII of HMC Solid Waste
Management Bye Laws 2019 against violators the proposal raised by the Sanitation
Department for collection of spot fine by levying fine was approved in principle with the
following guidelines:

(i) Applying this system to all the wards of the Municipal Corporation instead of the proposed
12 wards,

(ii) Intensive Publicity (IEC) to sensitize the public before implementing the proposal [Flex &
banners, leaflets, Nirmal Sathi/ Nirmal Friends and various social media etc.) taking

initiatives,
(iii) Seeking the active cooperation of the Howrah Police authorities,

(IV) Provision of suitable uniforms, identity cards etc. for all the employees who will be
involved in these activities;

(v) Formulation of a Specific Arrangement (S.0.P.) subject to the concurrence of the
Accounts Department, to ensure the collection of monetary penalty and its deposit in the
Municipal Treasury, and

(vi)Introduction of the sald system from 01.01.2025 after prcas‘cr']mplnmontatlon of the above
Pt ‘ >

steps. e \\\ A/‘, [,\
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TYPED COPY

On 19-08-24 of the Board of Administrators of Howrah Municipal Corporation constituted as
per Circular No. 1035/MA/O/C-4/1M-1/2001 (Pt-ll) dated 16.08.2021 Issued by the
Department of Urban Development and Municlpal Affalrs, State Government. Docisions
taken at the meeting held on 21.08.2024

07. Senior Special Secretary and President of Municipal Urban Development Department of
the State Government, C. B. G. As per the docislon taken in the meeting held on 22.07.2024
under the leadership of the Task Force Committee, using the segregated wet bio degradable
waste generated from Howrah Municipal Corporation area at Belgachia Trenching Ground of
this Municipal Corporation KMDA. The project of processing legay waste by biomining
method is currently underway. A 100 TPD daily capacity CBG (Compressed) at Belgachia
Bhagada under the joint management of Bengal Gas Company Ltd. State Government
(KMDA / SUDA) and Howrah Municipal Corporation on the 1.79 acres of land cleared in
Zone-3 and 23 acres of reclaimed land. Providing principled consent for setting up Bio Gas)
Plant and corresponding amount of land for this purpose departmentally Discussion and
decision regarding handover, undertaking to supply at least 100 tonnes of segregated
biodegradable solid waste per day as raw material to the said plant free of duty after the
installation of the plant was presented before the Board of Directors meeting as directed by
Hon'ble President Sir.

Decision:

After detailed discussion of the submitted proposal, the task of solid waste disposal in the
Howrah Municipal Corporation area was carried out by KMDA at the Belgachia Trenching
Ground of the Municipal Corporation using the segregated wet bio degradable waste from
the municipal area. The project of processing legay waste by method is currently in Zone-3
The 1.79 acres of land that has been cleared is equivalent to that and later another 23 acres

Bengal Gas Company Ltd., State Government (KMDA / SUDA) and Howrah Municipal
Corporation compound on the reclaimed land.

188
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Howrah Municipal

Central Office: 4, Mahatma Gandhi Road, HC‘\"-‘Gh -
Tele: (91-033) 2638-3211-13. Fax: (91-033) 2641-2214/
Conservancy i)epartmem

Memo No: ¢f /Cons./24-25 ) Date:iO/14)
To,
M/ Parameswar Singh
1, Br. Abani Dutta Road
Sa 2 kia, Howrah- 711106

L

Sub:- Letter for imposition of penaity.

Siv. -

This is to inform you that vour agency not removed garbage from vats (STP SL no

ward no.14 under HMC from 17/11/24 10 20°11/24. As a;result. the arsa around the said vat becomas

unhealthyv.

uJ

. s st Pl te P
ui even alfter (Rt 10 1S reCunelics,

You have been cautioned about the matter several iimes befere. !

nenaity are currently being levied against your agency as per the terms and condition of the work order

vide no.: 58/Cons./24-25 dt: 23/09/2024 a sum of Rs. 20.000/- (Rs. 3000 X 4 Dav) will be deducted from
the bill for the menth of November, 2024,
Thanking you.
1
A
aetiemo No:  JOVL /(1-6)/Cors/24-25 Date: 30/12/2024

Copy To:-

1. Hon’ble Chairman. B.0.A., HM.C.
2. Sri Goutam Chowdhury, Member. B
3. Commissioner. H.M.C.

4. Conuvoller of Finance, HM.C.

3. Sccretary. HM.C.

6. Office guard File
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Howrah Municipa?

Central Office: 4, Mahatma Gandhi Road, Howrah — 711 1 1
Tele: (91-033) 2638-3211-13. Fax: (91-033) 2641-2214/5846/541%
Conservancy De; artment

"‘,ﬂ e

e e e . A

Tvater 2471072024
\emo No: 835/Cons./24-25 Date: 24/10/202

Ta, , 7 :

Ai/s Nirlon o
4/1. Dr. Abani Dutta Road . ot
Salkia. Howrah- 711106 .

o of

~

Suh:- Letter for iniposition of fine.

1

Sir. B

B
- L
’

This is to inform yvou that your agency not rc*no*’efs parbage from vats (STP SL no,
within the ward no. 41 under HMC on 23/0G9/2024. As 2 result. the area around
unhealthy.

You have been cautioned about the matter s¢ eral times t:e“o . But even afier thet

T3
[y
=
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@
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P
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3
1¥2]

4

3
C
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C
3
2.
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ot
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"y
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by
aQ
3
-
-~
£
0
I
}"T
.

&
[

{

fines are currently being levied against your agency a3 |
no.: 63/Cons./24-25 dt: 25/09/2024 & sum of Rs. 15.000/- (Ks. 5000 X 3 Vars X 1 Day) will be deduct
from the bill for the month of September. 2024, ;

Thanking you.

Memo No: 855/(1-3)/Cons/24-25
y To:-

Da\:p -9 d14¢§ N ,A. \—?

e ‘!l.'.ul‘.-.w,

)

O
a3

-

1. Hon'ble Chairman, B.O.A.. HM.C.
2. Commissioner, HM.C. SK. \
3. Controller of Finance, HM.C. Arﬁﬁlf(lélfgligu * A
4. Secretary, HM.C. |
5. Office guard File C D
= A 11217

Assistant Engineer {(Conservancy)
Flowrah Municipal Corpor
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Howrah Municip

Central Office: 4. Mahatma Gandhi Road, iHowrah — 7_! i l(ﬂ "

Tele: (91-033) 2638-3211-13. Fax: (91-033) 2641-2214/58456/521%
Conservaney Department

Lw-e.g
q...-

T - .
Menio No: 854/Cons./24-25 : Date: 24/10/2024
Tao, 1]
M/s Neel Transport Agency |
Kona Read, Sastitala Ramrajatala ' ;

Howrah- 711104

N

Sub:- Letter for iniposition of fine,

e Sir, R

This is 10 inform you that vour agency not rc;hol'\'/_c‘:d garbage from vat no.: 29 situated a
Harachand Mukherjee Lane (Bazar Vat) within the ward no. 20 under HMC on 19/09/2024. As & resuls, the
arca around the said vat becomes unhealthy. ! !i

You have been cautioned about the matter several tin }’:s before. But even after that 1o its recurrence.
fines are currently being levied against your agency a s"Del the terms and condition of the work order vide
no.: 39/Cons./24-25 dt: 25/09/2024 a sum of Rs. 5.000/- will be deducted from the bill for the month of
September, 2024,

Thanking you,

Yours faithfully,

Assistant EngineerT
Howrah Municipa

Memo No: 854/(1-5)/Cons/24-25

Copy To:-
Hon’ble Chairman, B.O.A., HM.C.
Commissioner, H.M.C.
Controller of Finance. H.M.C.
Secretary, H.M.C. No. 9 {df
Office guard File

F i e

wh

N gfistant Engineer (Conservans
< _ 8 e
u}:hr/ NM/\Q\N\" 3 riow ..\-,.iu. iv,\l.’.i}xclpdl (_,':-I':ﬁ’\:v\'-‘ PilM
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Howrah Municipal Corporatioi
Central Office: 4, Mzhatma Gandhi Road, Howrah — 711 10 ‘;; |
2641-2214/5846/521%

Tele: (91-033) 2638-3211-13. Fax: (91-033)

Conservancy Department

z ¥ ey bpe A 24

Memo No: 853/Cons./24-25 y Date: 24/10/2024
¥ x5
To, S
6 |
M/s Parameswar Singh } By
4/1, Dr. Abani Dutta Road, ok

Howrah- 711106 AR
i

Sub:- Letteérfor.imposition of fine.

=~ Sir,
i

L
This is to inform you that your agency not removed garbage from vat no.: 24, 25 & 26 within the
ward no. 14,15 & 16 respectively under HMC for 6 days from 04/09/2024 to 09/06/20Z4. As a 1¢sult

garbage in vat heaped day by day which create unhealthy environment.
e

You have been cautioned about the matter several times before. But even after that to its recun
fines are currently being levied against your agency as per the terms and condition of the work orc
g ¥ 11

no.: 58/Cons./24-25 dt: 25/09/2024 a sum of Rs. 90.000/-(Rs. 5.000 X 3 Vats X 6 Days) wil

o

from the bill for the month of September, 2024.

Thanking you,
Yours faithfully
q P iy WO =
TR
et aiL UL
Conservancy

Assistant Engineer (C
Howrah Municipal Corporation

Thota: YA/ 0I03 4
] . AfEak 3
Vafe: L4/80/ L0l

Memo No: 853/(1-5)/Cons/24-25
Copy To:-
1. Hon’ble Chairman, B.O.A., HM.C.
2. Commissioner, H.M.C.
3. Controller of Finance. H.M.C.
4. Secretary. I1.M.C.
5. Office guard File
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3 Eﬁ@WE ah Municipal Corporato:l
’ : - ~11 111
s‘--f‘fl Central Office: 4, Mahatma an ndhi Road, Hov& mh 711 {;J;
. - % [ N A "} r‘ F¥~4 ’.:'4 L]
Tele: (91-033) 2638-3211- 13. Fak: (91-033) 2641- 2214/5846/5218
d Conservancy Departmem B

- ] - 1T 213024
Memoe No: 1080/Cons./24-28 Date: 09/12/202

M/e Sineh Transport Agency w1
/1 Dr. Abani Dutta Road
Satkia, Howrah 711106

ki
o
=y
vl
o]

Sub: Caution letter for not rcmm’mg of garbage from different vats w
ward ne & under HMC area.

l{ is come 0 our notice that lifting/cleaning of ﬂaruaﬁe form the followin

vats were not besn done o

(i’J
a

(Belg chia More .
\'"d" Rurial (ri'ound) 3

Sl &
r Bamungachi Bazaor)

ea
\v
1 P-35 Benaras Road ( lear Bose Company)

5 2 xumm\ Rnaj

0} " Roadn (Netaji School)
7} {) ar Sanpur (Near Tant Company)

in this circumstances you are here by caution for nojvperforming of your regulas duty. If the same t
repeat in near future again, then penal action wili be takén against you according to the terms & co
mentionad in work order '

s 2t
i

hanking vou,

2u

Memo Neo: 1080/(1-4)/Cons./24-25

Copy To:i-
i. Commissioner, H.M.C.
2 *tcrelm"‘, HM.C.
3. E.E. (Conservancy)
4. Office guard File
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~ .~ Howrah Municipal Corperation

4 Central Office: 4, \dahatma Gandhl Roaa Howrah— 711 101
Tele: (91-033) 2638-3= 211- iz (91 33) 2641-22 ‘—10846 /5218
Consemarzw D p(art ent

Memo No: 967/Cons./24-25 ¢ h Date: 21/11/2024
Ta, K
M/s Singh Transport -
4/1, Dr. Abani Dutta Road ar
Sailda, Howrah- 711106

Sub:- (“‘mtwn letter for not removing garbage from vats.

\‘E‘-

Wil

selow is not being done on 16

It is come o our notice, that cleaning of vats mentioned b

=i 7/11/2024. ;
13
1) ‘D’ Road (Near Kendrio Vidyalaya) ward no: 7.

no: 7

2/2 Jhil Road. ( Near Purbali Club) ward no:

(]
g

3) 40. Benaras Road (Belgachia More) ward no: 9
4y 50, Benaras Road (Belgachia More) ward no: 9 )

3) 7. Benaras Road (Belgachia More)  ward no: 9

6) P 35 Benaras Road (Belgachia More) ward no: 9

Now you are hereby cautioned for this neglipence of your service. kindly take necessary Imeasure
ervice will not improved

immediately after the receiving of this lelier positively. After that it your service

regarding the matter, then p nal action will be taken against vou as per financial rule.
f
Thanking you. , o
. ¥
-
’ ~
o Yours faithfully,
I
‘ ; G (B -~
2 T BTN
2N
Accisiant Fnginee “argervaney)
- Assistant Engineer (Conservancy)
#o. ! Howrah Municipal Corporation
03 - /-ﬁ_--‘
Memo No: 967/(1-5)/Cons/24-25 TSN Date: 21/11/2624

opy To:-
1. Hon ble Chairman, B.O.A.. HM.C.
2. Commissioner, H.M.C.
3. Controller of Finance, H.M.C.
4. Secretary, HM.C. \
5. Office guard File

* /5K, NAZRUL ISLAM\ %
Area Kolkata

Regn.No. 447/19



195

7 ¥ "t € g AP ER AL T
- Howrah Municipal Corp

;‘ °FS sirnfh o 7 Gi!

# Central Office: 4, Mahatma Gandhi Road, Howrah - 711 10}
. 3 54 14/5846/5218
Tele: (91-033) 2638-3211-13. Fax: (914033) 2641-2214/5846/5218

Conservancy Departmer nt

Date: 05/11/2024

Memo No: 898/Cons./24-25 Date: 05/11/

Tao.

M's Maruti Enterprise
26/6B Hindustan Park
Kolkata- 700029

Sub:- Caution letter for irres LL}‘Q‘E
secondary transportation p

[t is come 10 our notice that lifting/ cleaning of garbage from vat no.: 60 & 62 war:
properly on 19/09/2024 and garbage from vat no.: 59 was not been done on 19/09/2024.
Now you are cautioned for this negligence of vour sam

matter to the undersigned within 7 days from the receiving of this ]

It is also informs you that you will take necessary n

will noi improved then penal action will be taken against you as

Thanking vou,

Y-

Memo No: 898/(1-5)/Cons/24-25

Copy To:-

Hon’ble Chairman. B.O. A, HMC,
Commissioner. H.M.C.
Controller of Finance, H.M.C.
Secretary, HM.C,
Office guard File

(LTS SN S T N Ry
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Howrah Municipal Corporation

Central Office: 4, Mahatma Gandhi Road, Howrah— 711 101 .
Tele: (91-033) 2638-3211-13. Fax: (91-033) 2641-2214/5846/5218
Conservancy Department

Memo No: 826 /Cons./24-25 Date: 21/10/2024
To,

M/s Nirlon

4/1, Dr. Abani Dutta Road
Salkia, Howrah- 711106 ' ;

Sub:- Caution letter for not removing garbages from STP (Vat) Ne. 99, 160,
102, 103 & 104 within HMC area.

Sir;
It is come to our notice, that cleaning of vats mentioned below is not being done on 20/09 /2024

Besides on other days the garbage is not completely cleaned from the vats.
== 1) STP (Vat) no.: 99. Danesh Sk. Lane (Opposite Power House)
2) STP (Vat) no.: 100, Danesh Sk. Lane (Near new CTC Bus Stand)
3) STP (Vat) no.: 102, 51/3, Naba naritala ] % bye lane (Near mayla Depot)
4) STP (Vat)no.: 103, 58/1, Buxarah Village Road (Near Kusum Kumari Vidyapith)
5) STP (Vat) no.: 104, Sarat Chatterjee Road (Near 2™ Bridge, Kona Express way)

PR,

Now you are hereby cautioned for this negligence of your service. kindly take necessary micasus

immediately after the receiving of this letter positively. After that if your service will not improve

regarding the matter, then penal action will be taken against you as per financial rule.

t

Thanking you, :
’

Yours faithfully,

B Assistant Engineer (Conservancy)
h Howrah Municipal Corporation

Date: 21/16/2024

Memo No: 826/(1-5)/Cons/24-25

Copy To:-
1. Hon’ble Chairman, B.0O.A., HM.C.
2. Commissioner, HM.C.
3. Secretary, HM.C.
4. Scctor Incharge-2/A
$. Office guard file C
e
2 oV
7 P Assistant Engineer (Conservali
/5.0 [/ Clasny ? Howrah Municipal Corporation
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Eﬁmw ah Municipa

entral Office: 4. Mahatma Gandhi Road, Howrah — 711 101
~N 7 & N ST AL/ET M

11 (91-033) 2638-3211-13. Fax: (91-033) 2641-2214/5846/54158
Conservancy Department

Memo No: 827/Cons./24-25

Ta. - .

M/« Maruti Enterprise ;!

26'6B. Hindustan Park ‘ -
KNelkata- 700029

Sub:- Caution letter for not removing qsrbaves from STP (Vat) Mo. : 59, 60 &
61 within HMC area.

Sir. e
It is come to our notice, that cleaning of vats men'ti(}néd below is not being done on 17/09 /2022 to
18002024, |
A .
1) STP (Vat) no.: 59. 9. Gangamoni Road s Iy
2) STP (Vat) no.: 60, 7/1. Gangamoni Road '
3) STP (Vat) no.: 61. 69/2, Dayal banerieec Road
Now vou are hereby cautioned for this negligence of vour service, kindly take necessary measure
immediately after the receiving of this letter positivelv. After that if vour service will not improvad

regarding the matter. then penal action will be taken against vou as per financial rule.

El

Thanking you, ' ‘ \

Yours farthfullv,

i
- 1‘(:' ,‘)ﬂ"gv )
¥ ﬁ)no,v”\f‘:y’/ )
o {/
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Howrah Municipal Corperation

Central Office: 4, Mahatma Gandhi Road, Howrah - 711 101
Tele: (91-033) 2638-3211-13. Fax: (91-033) 2641-22] 4/5846/5218

Conservancy Departinent

198

Memo No: 694/Cons./24-25 L Date: 03/09/2024

To,

M/s. Nil Transport Agency

Kona Road, Sastitala, Ramrajatala
Hewrah- 711104

Sub:- Non functioning of compactor machine.

We have come to know that since 01/04/2024 one of the compactor machines in the compactor station
located at Belilious Road has been non-functioning. As a result, there is garbage piled up outside the
compactor station which needs to be cleaned.

Now you are requested to repair and start the damaged compactor machine as soon as possible.

Thanking you,

Yours faithfully,

C“"\/Tmf/( i
,«/ﬁ a2

Assistant Engineer (Conservancy)
Howrah Municipal Corporation

// [~
<«
e W e N
97 / Kl
‘;./‘/ oy I\J Ol.\\‘ I
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CONSERVANCY DEPARTMENT
WARD WISE MAIN ROAD VAT LIST

[ et on (DO

(Below Transformaer)

. | VAT
SL Ward . . .
No | b1 No Location of vats Timin Remarks
INO
1 3 1 $6/1, J.N. Mukherjee road {(Maya cinema hall) 7.30 AM & 2.30 PM
=2 a 2 103/104, Naskar para Rd, 7.30 AM & 2.30 PM
(Hanuman School).
3| s | 3 286/289/G,T; Rd. 7.30 AM & 2.30 PM
(Near B.K. Steel)
4 s a 182,J.N. Mukherjee Rd. 7.30 AM & 2.30 PM
(Near Om Development)
5 9 4 Infront of 220,Naskar Para Rd. 7.30 AM & 2.30 PM
34/35,5ri Arabinda Rd.
6 ’ 7.30 AM & 2,30 PM
- : (Near Picadilly Cinema)
7 14 8 P-85,Benaras Road(Near Dabur Company) 7.30 AM & 2.30 PM
8 15 8 P-115,Benaras Road(Near Ex-Speaker's House) 7.30 AM & 2,30 PM
9 16 8 P-162,Benaras Road.(Oppo.Supreme Works) 7.30 AM & 2.30 PM
10 17 9 50,Benaras Road(Near Burial Ground) 7.30 AM & 2.30 PM
11 18 9 7,Benaras Road (Near Bamungachi Bazar) 7.30 AM & 2,30 PM
12 19 9 P-35 Benaras Road (Near Bose Company) 7.30 AM & 2.30 PM
13 20 9 40, Benaras Road (Near Pipasha Hotel) 7.30 AM & 2.30 PM
14 | 101 9 P-51A Benaras Road(Near GPS School) 7.30 AM & 2.30 PM
15 21| 11 93, Satkia School Rd. 7.30 AM & 2.30 PM
(Near Natun Mandir).
16 | 22 12 6,Salkia School Road (In front of Hoogly Dock) 7.30 AM & 2,30 PM
17| 23 | 13 | 70,Dr.Abani Dutta Road (Near Radha Service) 7.30 AM & 2.30 PM Regular 5o Btimes minimiim, if
raquired more than 6 times
18 | 24 14 Low label Road (Opp.K.P.T Quarter .) 7.30 AM & 2.30 PM
18 26 16 432, G.T. Road (Behid Fire Service) 7.30 AM & 2.30 PM
256, P.T. ROAD
20 | 27 17 ’ 7.30 AM & 2,30
(NEAR GORA BAZAR) PM
116, DESHAPRAN SASMAL ROAD
21 28 18 ’ 7.30 AM :
(OPP. I.R BELILIOUS LANE) 3 &Z30 EM
22 32 22 128, M.S.P.C.Lane (On East West Road) 7.30 AM & 2.30 PM o ——
23| 33 22 Makhardha Road Juction Jeliya Para




__5(,1,-

VAT
Sl 1 . P - .
ne | st e Location of vats Timing Remarks
No °
24 | 33 | 22 16/1/1,Natabar Pal Road (Suvanjail vat) 7.30 AM & 2.30 PM
25 36 23 3/3,Kallpada Chakraborty Lane (Near Kadamtala 7.30 AM & 2.30 PM
Bazar)

4 28| 37 | 23 In front of 22,Makhardha road (PATA SHOP) 7.30 AM & 2.30 PM
27 | 38 | 23 | Infrontof 116/2,Makhardha road( DHALAI GHOR) 7.30 AM & 2.30 PM
28 | 39 23 | Infront of 80,Makhardha road (SHANPUR MORE) 7.30 AM & 2.30 PM
29 20 24 In front of 95,Deshapran Sasmal Road 7.30 AM & 2.30 PM

{ARNOPURNA)
30 a1 24 In front of 180,N.S.Road (HALDER PARA) 7.30 AM & 2.30 PM
31 42 24 In front of 129,N.S.Road (KHRUT VAT) 7.30 AM & 2.30 PM
32 43 24 In front of 82,N.S.Dutta Road (BASTI VAT) 7.30 AM & 2.30 PM
13 aa 24 In front of 112,N.S.Dutta Road 7.30 AM & 2.30 PM
{ KALACHAND VAT)
24 a5 24 In front of 126/1,N.S.Dutta Road 7.30 AM & 2.30 PM
{ POWER HOUSH)
35 57 26 251/2,N.S.Road.(Near Surkikal) 7.30 AM & 2.30 PM
36 58 26 In front of 1,Madhab Ghosh Lane. 7.30 AM & 2.30 PM
a7 63 29 19, NITYADHAN MUKHERIEE ROAD 7.30 AM & 2.30 PM
~ (NEAR HOWRAH POLICE STATION)
. 64 29 OPP, 4/2, KARTICK CHANDRA DUTTA ROAD (NEAR 7.30 AM & 2.30 PM
— P.W.D . OFFICE)
39 65 29 RAMKRISHNAPUR GHAT 7.30 AM & 2.30 PM
40 66 29 OPP. 5, NITYADHAN MUKHERJEE ROAD 7.30 AM & 2.30 PM
{NEAR LIONS HOSPITAL)
41 68 30 In front of 9,Gangadhar Mukherjee Road. 7.30 AM & 2,30 PM
42 69 32 128, Ramkrishnapur Lane 7.30 AM & 2.30 PM
43 7 35 95,Jagat I?anerjee G.hat Road. 7.30 AM & 2.30 PM
{Near Shibpur Burning Ghat)
44 72 36 In front of 493/B/1,G.T.Road. 7.30 AM & 2.30 PM
. 7.30 AM, 11.30 AM & Minimum 3 times, if required nore
45 B y
78 37 Opp.97/3/7/1 Khettra Banerjee Lane 3.30 PM than 3 times
46 79 38 23,0nkarmal Jetia Road.(In front of Sector Office) 6.30 AM & 2.30 PM
47 81 38 | 90/3,Sarat Chatterjee Road .[Chatterjee Hut Bazar) 6.00 AM & 2.30 PM
48 83 38 In front of 107,Lakshminarayantola Road. 7.30 AM & 2.30 PM
49 24 38 28/9 College Road.(Near F.C.l.) 7.30 AM & 2.30 PM
50 85 38 97,Andul Road (side of GKW) 7.30 AM & 2.30 PM
T 51 37 39 182,Andul Road .(Near Amtola O.P) 7.30 AM & 2,30 P
/
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VAT
S | sy, [Ward Location of vats Timin Remarks
No

52 | 90 39 5,B.G.Road.(In front of Post Office) 7.30 AM & 2.30 PM
53 | 91 39 39,B.G.Road.(in front of B.Garden gate) 7.30 AM & 2.30 PM

54 | 97 40 In front of 376,5arat Chatterjee Road . 7.30 AM & 2.30 PM

55 99 q1 Danesh sk lane .(Opp. Power house) 7.30 AM & 2.30 PM

56 | 100 | 41 Danesh Sk Lane .(Near New C.T.C Bus Stand) 7.30 AM & 2.30 PM

57 | 105 42 222/4, Mahendra Bhattarcharjee Road.(Near Jana 7.30 AM & 2.30 PM

Bari)
58 | 112 44 In front of 790, Sarat Chatterjee Road. 7.30 AM & 2.30 PM
59 | 113 | 44 1/2/1, S.C. Road (Sinjan Guest House) 7.30 AM & 2.30 PM

201
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WARD WISE VAT LIST
i

202

VAT
Name Designation | Present Posting Proposed Posting St Cont. No. Remarks
o
Rabi Poddar Vat Supervisor s:vdc‘_; 1: 62/2, 1.N. Mukherjee Road(Chara Vat) 1 9051859794
ar
Ratan Mukherjee Vat Supervisor S\:’c;:; llA Infront of 49,Jay Bibi Road 2 8910240429
Malay Das Sector 1A
(MONDAY &TUESDAY HAT Vat Supervisor :v °; 7 56/1, J.N. Mukherjee road (Maya cinema hall) 3 7980715739
COLLITION) ar
Bapl Blswas Sector 1A 103/104, Naskar para Rd
[MONDAY &TUESDAY HAT Vat Supervisor :v °; y it Schiol) g 4 8978891508
COLLITION) ar anuman N
N Sector 1A 286/289,G,T, Rd.
Ajit Singh Vat s 5 9836743132
jit Sing Sk SEpEor Ward 3 (Near B.K. Steel)
1A
Prasenjit Ghosh Vat Supervisor S;’cal:dr 3 94,Dharmatala Rd,{Near Bazar) 6 8681158707
N Sector 1A 144/145,).N. Mukherjee Rd.
Ayan Sa’l',lan-—— = |_ Vat Supervisor Ward 4 (Tirupati Jute Mill 7 9804395493
SRS
AN \, 1 i
Bi 2 < - at Supervisor Sector 1A 182,l.N. Mukherjee Rd. 8 0831701907
o YA Ward 4 (Near Om Development)
/f i/ g > 7 - \.\ Sector 1A " ¢ K q
| /DR > S i I 0, . 9 8
,[Dé,_—..\ kar Dutta j g E\E @ \l{pew:sor Ward 4 nfront of 220,Naskar Para Ri 697344186
| [HRLL 2 X" o | - N
| Iy = Sector 1A 34/35,5ri Arabinda Rd.
E :‘W"l\mm”’“ & =0 )\2‘5,‘,”’9“’""' Ward 11 {Near Picadilly Cinema) 0 38A3507527
: ol W
i \\ s o / ’7 Sector 1A
i =| A ! .
i ﬁ\a@éﬂ{ta o = ‘-%’Superwscr Ward 1 Infrant of 130, Dharmatala Rd. 11 9674985290
£
Y~
N G 1 * ~ As Sector in Charge.
i 0, Dh: N
Kalipadai¥ia — Vat Supervisor Infront of 130, Dharmatala Rd Will be decided in BOA meeting. 8420704506
Raju Bera SWM Supervisor Sector 1B "D" Road (Near Kedriya Vidyalaya) 12 8013968711
1 Raju Bera SWM Supervisor Sector 1B 2/2 Jhil Road {Near Purbali Club) 31 8013968711
{ RAVI GUPTA Vat Supervisor f:,:‘;r i: 85, '0' Road Chawk Para Bazar 13 7044197437
Sector 1B
AAVIGUPTA Vat Supervisor Ward 8 P-85,Benaras Road{Near Dabur Company) 14 7044197437
Sector 1B
KUNZL MAZUMDER Vat Supervisor Ward 8 P-115,Benaras Road{Near Ex-Speaker's House) 15 9836694504
Sector 1B
P-162,Benaras Road.(Oppo.Supreme Works) 16 9836694504

KUNAL MAZUNMDER

Vat Supervisor

Ward 8




I —_ e VAT |
{ s . . . . R |
w Name Designation | Present Posting Proposed Posting f‘" Cant, No. Remarks

] Mo B
Chandy Tewsri sector 2A
TATONDAY & TUESDAY HAT Vat Supervisor Wardlad “F* Road (Near Khatal) 62 2100410724
COLLITION) —
Sector 2A
LALTU ROY Vat Supervisor wﬂ:’ " 50,Benaras Road(Near Burlal Ground) 17 20155515
Sector 1B
LALTU ROY Vat Supervisor wa:; o 7,Benaras Road (Near Bamungachl Bazar) 12 2240255525
Sajal Dey Vat Supervisor sv::":' i? P-35 Benaras Road (Near Bose Company) 13 2622022231
Sei
AVUIT DEY Vat Supervisor W‘::; 1: 40, Benaras Road (Near Plpasha Hotel) 2 9122676215
AVUIT DEY Vat Supervisor S:vc:; 1: P-51A Benaras Road(Near GPS School) 101 512267652
Rabin Manna Sector 2A
{MONDAY &TUESDAY HAT Vat Supervisor Ward 15 M.S.P.C Lane(Near Rail Track) 104 2442921679
COLLITION)
MD. LAEK AHMED SWM Supervisor Sector 1B 47/2, M.S.P.C Lane(Near Hindi Schoof) 111 7622000750
= \ . SWM Supervisor Sector 18 In fornt of 27,Dasharath Ghosh Lane. 133 7622000750
\ f\ Y
N
/(ﬁg;\\s Supervisor Sector 1B In front of 3 "W" Road Road 160 2220205444
o . P \AS
{ 5{ 533 YO Neen )
VGHOSH > o X @ upervisor Sector 1B Shanpur Shibtala 161 2220305444
=2 o
\ U) -2 -
AN AT & =~ pemsor Sector 1B Birajmoyee Road(Jhora Vat) 162 7003796042
\GRA ~= [E_
= -
{ \\ o) Sectar 2A e
| ku?ﬁ}(:a\ _/ Supervisor Ward'12 V" Road(Near Netaji School) 164 7003637257
Ce T -

j EIDYUT o Vat Supervisor Sector 1B Uttar Shanpur (Near Tat Company) 174 9830785324

{ Sector 1A 93, Salkia School Rd.

{ i ’ [

| Dilip Dutta Vat Supervisor Ward 5 (Near Natun Mandir). 21 7626822321

PIYAL DAS Vat Supervisor s‘:f::;lz: 6,5alkla School Road (In front of Hoogly Dock) 22 2013711224
Sector 2A

SOUGATA SARKAR Vat Supervisor Ward13 70,Dr.Abani Dutta Road (Near Radha Service) 23 6290231972
Sector 2A

RALA SAHA Vat Supervisor o 10 Low label Road (Opp.K.P.T Quarter ) 2 2220417093
Sector 2A

ABHOY GHOSH Vat Supervisor Ward 15 Fakir Bagan (Car Shed) 25 7433718983
Sector 2A

Sanjay Dhanuka Vat Supervisor ector 432, G.T. Road (Behid Fire Service) 26 2910826328

Ward 13

203
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VAT
1\.“ ame Designation | Present Posting Proposed Posting st. Cont. No. Remarks
T No
—
ANRENDRA NATH KOLEY Vat Supervisor Sector 28 256, P.T. ROAD 27 8420897544
Ward 17 (NEAR GORA BAZAR)
., . Sector 2B
BINOD KR. SINGH Vat Supervisor Ward 18 Proposed to look after Ward no. 15, Sector ZA 9331064670
Suresh Sahani Vat Supervisor Sector 28 116, DESHAPRAN SASMAL ROAD 28 9163633062
Ward 17 {OPP. I.R BELILIOUS LANE)
) Sector 3B
DIBAKAR PAL Vat Supervisor Ward 20 36/4,Harachand Mukherjee Lane.(Near Bazar) 29 8013930441
. Sector 3B A
DIBAKAR PAL Vat Supervisor Ward 20 34,Gangaram Bairagi Lane.(Near Hazi Nagar Club) 30 8013990441
N Sector 3A
MDJAMALUDDIN Vat Supervisor Wward 22 128,M.5.P.C.Lane (On East West Road) 32 8240935462
SAPTARSHI RANJAN BANERIEE SWM Supervisor SEEIorSA Makhardha Road Juction Jeliya Para EE] 9858856987
Ward 22 (Below Transformaer)
TANMOY PARAL SWM Supervisor s\::::: 16/1/1,Natabar Pal Road (Suvanjail vat) 34q 9339002227
JAGGU ROY SWM Supervisor i:;::;:: 129, Balilious Road { kaloar potti vat) 35 9679924916
ASIT RAKSHIT
Sector 3A 3/3,Kalipada Chakraborty L Near Kadamtal
{MONDAY &TUESDAY HAT Vat Supervisor ector /3 Kallpada Chakraborty Lane (Near Kadzmtata 36 9830730820
Ward 23 Bazar)
COLLITION)
Sector 3A
SANKAR MONDAL MTH Ward 23 In front of 22,Makhardha road (PATA SHOP) 37 7278855073
. Sector 3A
SUVENDU ROY SWM Supervisor Ward 23 In front of 116/2,Makhardha road{ DHALAI GHOR) 38 6289717413
¢ Sector 3A
MD JALALLUDDIN SWM Supervisor Ward 23 In front of 80,Makhardha road (SHANPUR MORE) 39 9051485030
i > Sector 3A
P. A Vi In front of 95,Desh IR ARN
ARTHA KUNDU at sWs{‘\O (3] Nward 24 n front of eshapran Sasmal Road (ARNOPURNA) | 40 9831539594
SANUIB GOSWAMI ,"Q 2 \ Skxtor 3A In front of 180,N.5.Road (HALDER PARA) a1 9830476941
la o\ _Wird 24 e
. —/ FEE Sactor 3A
AMARDIP GUPTA t-&ogervisor » = A\ In front of 129,N.S.Road (KHRUT VAT) 42 7435006312
= P L t 24
4 el actp
| £LHUL GHOSH M 3dpervisor A gs ; 3A In front of 82,N.S.Dutta Road (BASTI VAT) 43 7003773685
| 3 = Ward 24
[ g R o ctor 3A In front of 112,N.S.Dutta Road
{ LRUMT D, 3 -ﬁ / . a4 467
| AS \\Aé\ pom e E Z d24 { KALACHAND VAT) 6250164679
S _//r;;or 3A In front of 126/1,N.5.Dutta Road
SUMLN DAY SWM Su df ~ A v 45 7980324751
G | % Ward 24 ( POWER HOUSH)
oo rg § =Y
3 — — Sector 3A In front of 26/22, Koipukur Lane
FLIT DEY WM 4
RUREY SWM Supen/sor Ward 25 ( MAJHAR VAT FRONT OF FLAT) :
i . Sector 3A In front of 26/48, Kolpukur Lane
SOUNAY CHATTERIEE SWM Supervisor Ward 25 { KATHER DORGHA) 47 6289942661
Sector 3A In front of 26/12, Koipukur Lane
SWARUP DEY A i .}
a1 Supervisor Ward 25 {JATIO SHANGO CLUB) 8 Sratte
t of 54/1/2,S | Vivak d
ASHIM BASU MALLICK SWM Supervisor Sector 3A In front of 54/1/2,Swaml Vivakananda Road( SCHooL| 6289250875
Ward 25 VAT)

Sector 3A

s

In front of 110/3,Swaml Vivakananda Road( KANCH
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— 49~
VAT
Name Designation | Present Posting Proposed Posting sl. Cont. No. Remarks
Name 1 No 1
TAPAS PATRA SWM Supervisor s;:,:“:;: Bostom Para Bazar 51 6290905315
T
iLai
PARTHA SARATHI ROUL Vat Supervisor Sector 3A In front of 44/46/1,Nabin Senapati Lane( 52 8240215949
Ward 25 TRANSFORMAR VAT)
PARTHA SARATHI ROUL Vat Supervisor 5‘;::’;:: Sarat Bose Lane (Bose Bazar vat) 53 8240215949
; Sector 3A In front of 31/A/1,0labibitola Lane
PARTHA SARATHI RO Vat 54 8240215949
THI ROUL, at Supervisor Ward 25 (BEJ PUKUR)
N Sector 3A In front of 61/2,Swami Vivakananda Road(AMAR
SATYEND! Si ! 55 7003403959
RA PASWAN SWM Supervisor Ward 25 SHANG VAT)
Sector 3B In front of 1,Godadhar Mistri Lane
SOuUVI Si i 56 7003753860
Ik GiR Vat stipervisar Ward 26 { KALIKA SWEET SHOP)
SOUMENDRANATH GHOSH Vat Supervisor S‘:’::;:: 251/2,N.S.Road.(Near Surkikal) 57 6290254151
N Sector 3B
SAMAR SAMANTA Vat Supervisor Ward 26 In front of 1,Madhab Ghosh Lane. 58 7044322949
N Sector 3B P
Subhankar Pal SWM Supervisor Ward 26 In front of 7/1,Ganga Mohini Road. 59 8910570140
Subhankar Pal SWM Supervisor 5\::3':: In front of 9, Ganga Mohini Road. 60 8910570140
- Sector 3B .
Ayan Pal SWM Supervisor Ward 26 In front of 69/2,Dayal Banerjee Road. 61 9123997724
N Sector 2B 19, NITYADHAN MUKHERJEE ROAD
: 7
PANKAJ KR. RAUTH Vat Supervisor Ward 29 (NEAR HOWRAH POLICE STATION) 63 685886517
. Sector 2B OPP, 4/2, KARTICK CHANDRA DUTTA ROAD
PARTHA SANTRA Vat Supervisor Ward 29 {NEAR P.W.D . OFFICE] 64 8902185820
5 Sector 2B
JITENDRA SINGH Vat SuperVIsor L Ward 29 RAMKRISHNAPUR GHAT 65 8584971611
J\O ) ~ 2 Sector 2B OPP. 5, NITYADHAN MUKHERIJEE ROAD
RATAN KRISHNA SAHA Vat Superv'ls N Ward 29 (NEAR LIONS HOSPITAL) 66 9836567822
( *\ Sector 2B
i )| 20, ROUND TANK LANE 7 98
ASHIM CHONGDER %%} risor D) k \Wa‘_d 25 , 6 36745798
S
S 1’ Sector 4A
AJAY GUPTA f‘\?é Supervisor > dy & o sotor In front of 8,Gangadhar Mukherjee Road. 68 9143522600
& CWard 30
O e il 24 F
gq<
ANIRBAN PATRA t o= Sector aA . .
(/. ONDAY &TUESDAY HAT \83 uperwsmi, o5 ard 32 In front of 52,Baje Shibpur Road. 69 9830682510
"‘ —
COLLITION) ol NEA, /W
= / Sector 4B
RAJA MUKHERJEE v.-h. ejspT ] “ ector 4 11, R.N.R.C.Ghat Road (Near Jute Mill) 70 8902326259
NGQE Ward 35
RAJA MUKHERJEE Vat Supervisor im Sector 48 95,Jagat Banerjee Ghat Road. 71 8902326259
: P ward 35 {Near Shibpur Burning Ghat)
Sector 4A
SK. MAIDUL ISLAM Vat Supervisor Ward 36 In front of 493/B/1,G.T.Road. 72 8777591349
Sector 4A
NOOR ALl Vat Supervisor Opp.1, Cowies Ghat Road. 73 9681348099
Ward 36
Viimar Hahih QWM Cunandeny Sector 4A Ann 12/13 Cawlac Ghat Raad 74 arat1aannaa




VAT
Name ‘ Designation | Present Posting ‘Proposed Posting sl Cont. N?. Remarks
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Si
Arindam Bain SWM Supervisor \:":: ;GA Opp.102/3, Cowies Ghat Road. 75 9874423034
Sector 4A
Satish Kumar SWM Supervisor Ward 36 Opp.19,G.C.R.C.Ghat Road. 76 9628012075
Sector 4A
Ranjit R
Jit Roy Vat Supervisor Ward 36 Opp.28,G.C.R.C.Ghat Road. 77 9804253153
Sector 4.
Debraj Roy SWM Supervisor \:132;3: Opp.97/3/7/1 Khettra Banerjee Lane 78 8013725755
Sector 4B 7
DIP KUMAR DAS Vat Supervisor Ward 38 23,0nkarmal Jetia Road.(In front of Sector Office) 79 6290249936
Sector 4B .
Debabrata Debnath SWM Supervisor Ward 38 235,Sarat Chatterjee Road .(Near Talab) 80 6291125998
Sector 4B " :
Satyabrata Saha SWM Supervisor Ward 38 90/3,Sarat Chatterjee Road .(Chatterjee Hut Bazar) 81 7044862298
ctor 4B
Sourav Patra SWM Supervisor S::Iar‘;rBB 30/1/1,Carry Road.(Near Kach Kol) 82 7980728565
Sect: B
Pinaki Das MTS ‘;ar':;; In front of 107, Lakshminarayantola Road. 83 8777061389
Sector 4B
BINOD KR. SHAW Vat Supervisor ‘:,3:;35 28/9 College Road.(Near F.C.1.) 84 9143501270
S—
— . Sector 4B :
Provat Kr. I’V!al 4 LAO’S\ M Supervisor Ward 38 97,Andul Road (side of GKW) 85 9830615053
.
7&\ B ¥N Sect
sonamMa / & MT\ ‘;a:’d' ;: 17/2/1, Danesh Sk. Lane (Near Math) 86 8420176883
3 2 2\
' = -
2 Sector 4B
Ta g se 2 Slat sugeryisor ector 182,Andul Road (Near Amtola O.P) 87 8433784971
J 9 [ A | Ward 39
) ARS ~ i Sect
Sujoy sg\ar AT t'o: /&s 4 ‘;a ‘::: 71/3,Danesh Sk.Lane.(Near Super Market ) 88 8777844183
\ A}E - "E) /’ r
Sector 4B
Jayanta Kum&l\_ Swy/ervlsur Ward 39 24/1,Danesh Sk.Lane.(InsIde Govt. Quarter) 89 9433673681
Kanchan Manna 1~ SWM Supervisor s\::;";: 5,B.G.Road.{In front of Post Office) a0 9830477491
Sector 4B
BISWANATH SAHA Vat Supervisor Ward 39 39,B.G.Road.(in front of B.Garden gate) 91 9674240047
Sudip Bose mTS Sector 48 In front of 33, Shalimar Road. 92 9831143497
Ward 39
Sector 4B
Somnath Roy MTS Ward 39 In front of 2/3,Raj Kishore Roychowdhury Road, 93 8017005397
Sector 4B
Avijit Bhulya SWM Supervisor i amn In front of 1, Lower Foreshore Road. 94 9875579349
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Bimlesh Singh Sector 4B &
(Mena &Tuesday::t Collection) Vat Supervisor Waru'dr39 In front of 5,Lower Foreshore Road. 95 7003255316
. . Sector 4B
Rejaul Mollah SWM Supervisor Ward 40 In front of 17,Debendra Ganguly Road. 96 9073843668
. - 5 Sector 4B i
Haider Ali SWM Supervisor Ward 40 In front of 376,Sarat Chatterjee Road . 97 9073843668
. Sector 4B
MANIK MAJUMDER Vat Supervisor Ward 40 In front of 17, Bharpara Road . 98 9051774894
" Sector 5A
BISWANATH ROUTH Vat Supervisor Ward 41 Danesh sk lane .(Opp. Power house) 99 6290304030
; Sector 5A
BISWANATH ROUTH Vat Supervisor Ward 41 Danesh Sk Lane .(Near New C.T.C Bus Stand) 100 6250304030
. . Sector 5A . .
Somnath Mitra Vat Supervisor Ward 41 51/3, Nabanaritola 1st bye Lane. (Near Maila Depot) 102 9836131416/7003324653
~ . Sector 5A 58/1, Buxarah Village Road .(Near Kushum Kumari
Somnath Mitra Vat Supervisor Ward 41 Vidyapith) 103 9836131416/7003324653
SHAKIL AHMED
Sector 5A 222/4, Mahendra Bhattarcharjee Road.(Near Jana
(MONDAY &TUESDAY HAT Vat Supervisor ector / ® At { " 105 8582826092
Ward 42 Bari)
COLLITION)
PALASH HAZRA Sector 5A
(MONDAY &TUESDAY HAT Vat Supervisor/ z Ward 42 Opp. Of 41/12 Tanti Para Lane. 106 9874035427
COLLITION) el RIS
» s‘eﬁ; 3A 31/29,Brindaban Mallick Lane
RAIUADAK S S}'}’{\/‘gc" = Ward 43 (Near Anath Bandhu School) 107 6200254151
e 4 5 [%2) ector .
DANONJAY DAS Vat or S »X = H.L.T Bali Gola vat 108 5051853380
N E rd.:
i i z o Settar3) . .
ABHISHAK PAUL Va %;:}{\nsor [$) ,5,5 WLM; Dumurjola Radha Gobindo Ashram 109 7003706761
Subhamoy Sarkar SWNM\Supetvisor oy ML 3hil Par Vat Near Sibaji Sangha 110 6290157071
~E5 Ei\
Pranab Mitra Vat W =y g jv%??r In front of 790, Sarat Chatterjee Road. 112 9432958368/9733507537
ko &S
REYAZUDDIN ANSARI \4/‘,\ T | N
(MONDAY &TUESDAY HAT Vat Supervisar= 4 S das 1/2/1, 5.C. Road (Singer Guest House) 113 9748495311
COLUTION) =
ANIRBAN MAJUMDER Sector 5C
(MONDAY &TUESDAY HAT Vat Supervisor Ward 45 NATIONAL PLACE VAT NO.1 114 8777588809
COLLITION) Adjacent vat
ANIRBAN MAJUMDER Sector 5C
(MONDAY &TUESDAY HAT Vat Supervisor Ward 45 NATIONAL PLACE VAT NO.2 115 8777588809
COLLITION} Adjacent vat
ANIRBAN MAJUMDER Sector 5C
(MONDAY &TUESDAY HAT Vat Supervisor Ward 45 NATIONAL PLACE VAT NO.3 116 8777588809
COLLITION) Adjacent vat
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: > 3 1 B emarks
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]
ANIRBAN MAJUMDER
| Sector 5C
‘ i ATION CE VAT NO.4 117 8777588809
| {MONDAY &TUESDAY HAT Vat Supervisor ward 45 N ALEEA Adjacent vat
COLLITION)
ll ANIRBAN MAJUMDER Sector 5C
| (MONDAY &TUESDAY HAT Vat Supervisor Ward 45 NATIONAL PLACE VAT NO.5 118 8777588809 iacantvai
{
COLLITION) Adjacent va
ASHIS PANDIT Vat Supervisor sector SC SANTRAGACHI JHIL VAT 119 8017463593
P Ward 45 Adjacent vat
Sector 5C
i GOVT. COLONY VAT 120 8017463593
ASHIS PANDIT 'Vat Supervisor Ward 45 Adjacent vat
BIMAL ROY Vat Supervisor Sector 5C VILLAGE RD. SARAT POLLY VAT 121 7493186137
Ward 45 Adjacent vat
2 Sector 5C .
BIMAL ROY Vat Supervisor VILLAGE RD. THAKUR PUKUR VAT 122 7493186137
Ward 45 Adjacent vat
N Sector 5C
BIMAL ROY ‘Vat Supervisor CHANDMARI RD. AJANTA HOUSING VAT 123 7493186137 .
Ward 45 Adjacent vat
MD. SHAHEED Vat Supervisor Sector 5 ROKIYA BEGAM RD. THANA MAKUA VAT 124 9331316496
Ward 45 Adjacent vat
N Sector 5C
MD. SHAH ————{ Vat Supervisor SATYAN BOSE RD. NAZIR GANJ VAT 125 9331316496
e Ward a5 Adjacent vat
P T
7 3 SWQII Supervisor Sector 5D Sultan pur.(mithu Dir Vat) 126 8777796320
I \ N Adjacent vat
{ / 2 > L0
| asanKhan 3 @ 3= Vat Supervisor As a Sector in Charge Sector 5D 9836832869
| Z o )\ Adjacent vat
Ll EY)2) XX tN I
i RHUL BIN & ;__o- b S! Stpervisor Sector 5D Sultan Pur.( Bash Tala Vat) 127 8777796320
! - Logl /L2 Adjacent vat
i AN g 7
i DlPA%GUPT = \.5 Supervisor Sector 5D Rabindra Nagar Vat. 128 9681113091
{ A, h\ e Adjacent vat
[ A I3 %
| DIPAK DASGUFT, =~ SWM Supervisor Sector 5D Subhas Pally Bazar Vat. 129 9681113091
|Adjacent vat
DIPAY. DASGUPTA SWM Supervisor Sector 5D Subhas Pally Udyan Vat. 130 9681113091
Adjacent vat
Soumya Szmanta Vat Supervisor Data Entry Operator, Seector 5B Press 2nd Gate 131 8777069254 Adjacent vat
Soumyz Samanta Vat Supervisor Data Entry Operator, Seector 5B Sitaram Khara Gola (Opp.) 132 8777069254 Adjacent vat
VIVEXAHASIDA DAS
{IAONDAY ETUESDAY HAT Vat Supervisor Sctor 5B Mallick Para Mas)id 133 8777268803
COLUTION) AdJacent vat
Soumya Samanta Vat Supervisor Sctor 5B Volley Ball Math, 134 8777069254
Adjacent vat
Soumya Samanta Vat Supervisor Sctor 5B usl 135 8777069254
Adjacent vat
Soumya Samanta Vat Supervisor Sctor 5B Sudarsan Hotel. 136 8777069254 Adjacent vat
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1
Anik Chakraborty SWM Supervisor Sctor 58 Sunil Da House. 137 9674329157 Adjacent vat
Anik Chakraborty SWM Supervisor Sctor 58 Arobinda Park. 138 9674329157 Adjacent vat
Anik Chakraborty SWM Supervisor Sctor 5B Hospital Road Netaji Statue. 140 9674329157 AdJacent vat
Anik Chakrzborty SWM Supervisor Sctor 5B Axis Bank (ATM). 141 9674329157 Adjacent vat
Anik Chakrzborty SWM Supervisor Sctor 5B Sundar Para More (Raja Tea Shop). 142 9674329157 Adjacent vat
SOMNATH DAS Vat Supervisor Sctor 5B Sundar Para (Wall Side). 143 8240676619 Adjacent vat
SOMNATH DAS Vat Supervisor Sctor 5B Nayabaj More.(Ration Shop) 144 8240676619 Adjacent vat
SOMNATH DAS Vat Supervisor Sctor 5B Moukhali Jubo Bayam Samiti. 145 8240676619 Adjacent vat
SOMNATH DAS Vat Supervisor Sctor 58 Patkua Vat. 146 8240676619 Adjacent vat
SOMNATH DAS Vat Supervisor Sctor 5B Dharsa Math. 147 8240676619 Adjacent vat
ANUP KR. DAS SWM Supervisor Sctor 58 Govt. Colony Dakshina Pally Club 148 983615297
Adjacent vat
ANUP KR. DAS SWM Supervisor Sctor 5B T.M.C Party Office. 149 983615297 Adjacentvat
ANUP KR. DAS SWM Supervisor Sctor 5B Dhalai Karkhana.(Common) 150 983615297 Adjacent vat
ANUP KR. DAS _— SWM Supervisor Sctor SB Kaji Para. 151 983615297 Adjacent vat
ANUP % NO ) NM A Supervisor Sctor 5B Milani Pathagar.{Chowdhury Para) 152 983615297 Adiscent vat
n
VI P o] \
(MOND” DAY HAT .g Su‘pervlsor Sctor SB Prabir Babri Karkhana.(Garage) 153 8777268803
N) 34 E C \\ Adjacent vat
mA pas ST il
(MOND& ESDAY HAT " =9 S Vat :Eérlv,lsor Sctor 5B Mallick Para Rong Karkhana 154 8777268803
Uﬂ' N) S P [ Adjacent vat
DAS < : -0 /r
(MOMDAYi Y HATwo ervisor Sctor 5B Mallick Para Eid Gha 155 8777268803
COLIJTIO"‘/G —’J Adjacent vat
uAQUATML at Supervisor Sctor 58 Kalpana Laboratory. (Common) 156 9330066497 Adjacent vat
UAQUAT AL Vat Supervisor Sctor 58 Bakshi Bagan (Jana Kalyan). 157 9330066437 Adjacent vat
UAQUAT AU Vat Supervisor Sctor 5B Pallab Pukur {Bharat Mata). 158 9330066497 Adjacent vat
UAQUAT AL Vat Supervisor Sctor 58 Khayer Bagan{Palll Mangal) 159 9330066497 Adjacent vat
LAQUAT AU Vat Supervisor Sector 5B Panchanantala {Dhalal Karkhana). (C ) 163 9330066497 Adjacent vat
TAPAS MALLICK Vat Supervisor Sector 5B Piko Hydraullc.(Ambika Kundu Lane) (Commaon) 165 9143612100 Adjacent vat
TAPAS MALLICK Vat Supervisor Sector 5B Shib Mandir (Amblka Kundu Lane) 166 9143612100 |Adjacent vat
TAPAS MALLICK Vat Supervisor Sector 5B Ambika Kundu Bye Lane (Buror Vat) 167 9143612100 |Adjacent vat
TAPAS MALLICK Vat Supervisor Sector 5B Kach Kal Goll { Boro Babar Mandir). 168 9143612100 Adjacent vat
TAPAS MALLICK Vat Supervisor Sector 5B Kultala Vat. 169 9143612100 Adjacent vat
TAPAS MALLICK Vat Supervisor Sector 5B Sankar Math, 170 9143612100 Adjacent vat
Subhajit Banerjee MT$S Sector 5B Kamardanga {Sitala Mandir), n 9804165092

|Adlacent vat
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1 o
{ 1
| Subhajit Banerjee MTS Sector 58 Kamardanga (Pachal Bhaban). 172 9804165092 Adjacant vat
i
1 Subhajit Banerjee MTS Scctor 5B In Front of Kolkata Police Training School {Common) | 173 9804165092 Adjacent vat
] Subhalit Banerjee MTS Scctor 5B Govt. Press.(1st Gate) 175 9804165092 Adjacent vat
H Subhajit Banerjee
! MTS Sector 5B Muchl Para Bastl.(Sudhirer Dokan) 176 9804165092 Adjacent vat
i SUPRABHAT MOSHAT Vat Supervisor Sector 5B New Bibek Vill. 177 8240315820 Adjacent vat
i SUPRABHAT MOSHAT Vat Supervisor Bhagar Dhar. 178 8240315820 lAd[acem vat
SUPRABHAT MOSHAT Vat Supervisor Sector 5B Hat Pukur Subhas Sangha. 179 8240315820 AdJacent vat
SUPRABHAT MOSHAT Vat Supervisor Sector 5B Hat Pukur Bijoy Sangha. 180 8240315820 Adjacent vat
Abhljit Chowdhury SWM Supervisor Sector 5B Hat Pukur Kali Mandir. 181 7980129122 Adjacent vat
Abhijit Chowdhury SWM Supervisor Sector 58 Hat Pukur Dhalal Karkhana. 182 7980129122 Adjacent vat
Abhijit Chowdhury SWM Supervisor Sector 5B Aru Para Basi Pukur. 183 7980129122 Adjacent vat
Sourav Dey SWM Supervisor Sector 5B Aru Para Milan Sangha. 184 8240574045 Adjacent vat
Sourav Dey SWM Supervisor Sector 5B Himangshu Ghosh House. 185 8240574045 Adjacent vat
Sourav Dey SWM Supervisor Sector 5B Hat Pukur Gangi kol (Sar Factory) 186 8240574045 Adjacent vat
SouravDey — ~_  -|>. SWM Supervisor Sector 5B Agrodani Para {Sar Factory Pachil) 187 8240574045
.F[\‘ ) i) N~ Adjacent vat
/o NN
9 N~ Vé\Supervlsor Sector SE Bharat Juit mill (Opp){Howrah Amta Road) 188 9331883748
== 2 \ Adjacent vat
/ < P o \\
FXTAN DAS gl ) E Supervisor Sector SE India Machinery (Howrah Amta Road) 189 9331883748
iien Lo Q4 Adjacent vat
&1 - 6‘ N =
{| RATAN DAS P~ ps '!Su‘ ervisor Sector 5E Dhar Company (Howrah Amta Road) 190 9331883748
\ SRS }3 /] Adjacent vat
s o L/
> M Supervisor Sector 5E Sangha Mitra Club (Kamar Danga Road) 191 9836873288
LGy ~———1 ‘T % Adjacent vat
NG =
GOUTAM DAE—— -4{* SWM Supervisor Sector 5E K.N. Company(Kamar Danga Road) 192 9836873288
Adjacent vat
GOUTAM DAS SWM Supervisor Sector 5E Nabajagaran Math(Kamar Danga Road) 193 9836873288
Adjacent vat
GOUTAM DAS SWM Supervisor Sector SE Balok Sangha (Kamar Danga Road) 194 9836873288
Adjacent vat
GOUTAM DAS SWM Supervisor Sector 5E Kishor Sangha(Kamar Danga Road) 195 9816873288
Ad]acent vat
l SUBHOJIT ROY SWM Supervisor Sector 5E Sheyaldanga Health Home 196 8910897553 ol
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! T T ()
SUBHOJIT ROY SWM Supervisor Sector SE Majher Para (Ray Bhaban ) 197 8910897553
Adjacent vat
SUBHOIJIT ROY SWM Supervisor Sector 5E Majher Para (Manna House) 198 8910897553
Adjacent vat
RATAN DAS Vat Supervisor Sector SE Asha Bari .(D.Canal Road ) 199 9331883748
Adjacent vat
Rajdeep nandy SWM Supervisor Sector 5E Somchandi Tola 200 8902205892
Adjacent vat
Rajdeep nandy SWM Supervisor Sector 5E Bayam Samati 201 8902205892
Adjacent vat
Rajdeep nandy SWM Supervisor Sector 5E Sibaji Sangha 202 8902205892
Adjacent vat
Rajdeep nandy SWM Supervisor Sector 5E Anandamoye Ashram (D.Canal Road ) 203 8902205892
Adjacent vat
SUSANTA DAS Vat Supervisor Sector 5E HOWRAH AMTA ROAD Kalitola 204 9831756721
Adjacent vat
SUSANTA DAS Vat Supervisor Sector 5E HOWRAH AMTA ROAD Hindustan Castling 205 9831756721
_ Adjacent vat
s h
SUSA| T/ﬁ@s ‘\'AO\- at Supervisor Sector 5E HOWRAH AMTA ROAD Matador Stand 206 9831756721
/" ))/‘_\\ JRNN Adjacent vat
I/ ‘? N \
PAUL 3 | S SWM Supervisor Sector SE HOWRAH AMTA ROAD Kedernath Hospital 207 9874529540
(E 35 = .7 \ Adjacent vat
i3 K 4]
Y PAUL - ks upervisor Sector 5E HOWRAH AMTA ROAD Baltikuri Quarter 208 9874529540
L A0 f Adjacent vat
P, o
sailpheru Y5 &
)?’ PAULSS & £ upennsor Sector 5E HOWRAH AMTA ROAD (Sk Para) 209 9874529540
NN o = Adjacent vat
; /
SUSANT, ls ¥ at Supervisor Sector 5E Kashipur Road (Jora Vat) 210 9831756721
— Adjacent vat
VICTOR BANERJEE
(MONDAY &TUESDAY HAT Vat Supervisor Sector 5E BENARS ROAD Bag Para 211 9831366270
COLLITION) Adjacent vat
VICTOR BANERIEE
(MONDAY &TUESDAY HAT Vat Supervisor Sector 5E BENARS ROAD Howrah Mator 212 9831366270
COLLITION) AdjJacent vat
VICTOR BANERJEE
(MONDAY &TUESDAY HAT Vat Supervisor Sector 5E Kashi Pur Yuba Gostl 213 9831366270
COLLITION) Adjacent vat
VICTOR BANERJEE
(MONDAY &TUESDAY HAT Vat Supervisor Sector SE Kashl Pur Pukur Par 214 9831366270
COLLITION) Adjacent vat
SUSANTA DAS Vat Supervisor Sector 5E Baltikurl Kalitola 215 9831756721
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T
SANJOY PAUL SWM Supervisor Sector SE Gopal Das Pukur 216 9874529540

Adjacent vat
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Howrah Municipal Corporation

4, MAHATMA GANDHI ROAD, HOWRAH -711101

-~ Tel :{ 91-33) 2638-3211-13, 2641-5218: Fax (+91-33)2641-5218/2214
Website - https:/Aswww.mvhmec.in
Conservancy Department
Memo No -47/ Cons./24-25 Date :-12.08.2024.

To,
Uday Construction

22/3/A/1, Brindabon Mullick Lane,
Howrah, West Bengal-711104

Name of the work: Construction & Renovation of drain along with cover slabat 1)23/24, Rameswar Malia lane to 3, Karuck
Chandra Dutta Road, 2)541 to 545 G.T Road,3)537, G.T Road to 20 Round Tank Lane via Kartick Chandra Duita
Road,4)53/1/14 to 42, Bonbehari Bose Road5)27, Gopal Mukherjee Lane to 19, Nittadhan Mukherjee Road via Chintamoni Dey
Road,6)10, Biplabi Hiren Ghosh Sarani(Opposite Howrah Police Station)to 9 Church Road near Howrah Zilla School Gate,
under Ward No-29, under H.M.C.

c-Tender ref. No, :-1824/Cons./23-24 Dated: - 05/03/2024. (S| Nol1)

Estimated Amount:-X 49,68,293/-

Adm. Approval No: COF/AA/23-24/1183, Date: 24/11/2023.

HMC GST No. 19AAALHO0446H179.
PUROBIKSHAN SCHEME MONITORING SYSTEM NO - CNV/079/24-25,

Sir,
This is to inform that HMC Authority has agreed to accept your offered price ()49,67,796.00/-including taxes which is
0.01% Below of the estimated amount (3)49,68,293.00/-

Specification and other details as specified in tender document are to be followed strictly.
You are further directed to abide by regulations, like providing safery equipments etc. as stipulated in the prohibition of
employment as manual scavengers & there Rehabilitation Rules, 2013 & more particularly, in Chapter ~II thereof, in execution
of your work.
The contract is to be performed within the provision of the latest rules & regulations of labour act in force.

Date of commencement should be reckoned as 13/08/2024 and work should have to be completed within 90 (ninety) davs
from the date of commencement as specified. Security deduction shall be made from the bill for the work as per rules of HMC.

The work mentioned here in shall be strictly entered under App. Monitoring System. Payment for mentioned work 10 be
processed only on satisfactory completion of work with submission of all 3 stages photographs (viz. Pre work, ongoing work &
post work).

This work order is issued as per approval of the Tender Committee meeting Dated — 06/07/2024 & Commissioner approval

Dated-11/07/2024.
Cuns
X0¢) 2»(

Assistant Enomeer
(Conservancy Department)

\ {-Iowrah Municipal Corporation

L\, Date: 12/08/2024.

Memo No —47/Cons./ (1-7)/24-25,

Copy forwarded for information& necessary action to:- (
1) Hon’ble Chairman, B.O.A, Howrah Municipal Corporation.

2) Commissioner, Howrah Municipal Corporation. 2
3) Controller of Finance, Howrah Municipal Corporation. \

4) Secretary, Howrah Municipal Corporation.
5) Chief Accountant, Howralh Municipal Corporation.
6) Sri, Santu Naskar , Juniour Enginecr(F.1.T), Conservancy Dcpartmbl i ietpal Corporation. T Ysuhd

7) Office Copy. m
2 Y

Assistant Engineer
(Conservancy Department)
A\ Howrah Municipal Corporation
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Howrah Municipal Corporation

4, MAHIATMA GANDHI ROAD, HOWRAH -711 101
e Tel 3(91-33) 2638-3211-13, 2641-5218: Fax (+91-33)2641-5218/22 14
Website - hitps:/Avww.myhme.in
Conservancy Department

Mcmo No =30/ Cons./24-25 Date=24/07/2024.
To,

Savantika Enterprise

4/1/1, Umesh Banerjec Lane,

Howrah, West Bengal-711101

lame of the work: Construction & renovation of drain along with cover slab at (1)Baksara new Nanbanarita Hanuman Mandir

10 Baksara Bimolabedi,(2) Panchanantala Mandir to Kamini Para(3)P 49-2National Palace(4) Gopal Bera Housc to Palliunnayan
Primary School(Faridpur Block)(5)Kona Pal House to 65, South Baksara Jogesh Sharma House (3 Bigha Area)(6)Village Road
Loksamity Club to Sangha Villa(Near Vat),7)(7) Nisidh Ghosh House to Gita Mallick House(South Baksara), Under Ward no.

45, H.M.C.

e-Tender ref. No. :-1824/Cons./23-24 Dated: - 05/03/2024. (S1 No-1)
Estimated Amount:-X 43,81.093/-

Adm. Approval No: COF/AA /23-24/1317, Date: 09/01/2024

HMC GST No. 19AAALHO0446H17.9.
PUROBIKSHAN SCHEME MONITORING SYSTEM NO - CNV/077/24-25.

Sir,
THis is to inform that HMC Authority has agreed to accept your offered price (3)43,81,093.00/-including taxes which is

ATPAR of the estimated amount (3)43,81,093.00/-

Specification and other details as specified in tender document arc to be followed strictly.
You are further directed to abide by regulations, like providing safety cquipments etc. as stipulated in the prohibition of
cmployment as manual scavengers & there Rehabilitation Rules, 2013 & mote particulatly, in Chapter —II thereof, in execution
of your work.
The contract is to be performed within the provision of the latest rules & regulations of labour act in force.

Date of commencement should be reckoned as 25/07/2024 and work should have to be completed within 90 (Ninety) days
from the date of commencement as specified. Security deduction shall be made from the bill for the work as per rules of HMC.

The work mentioned here in shall be strictly entered under App. Monitoring System. Payment for mentioned work to be
processed only on satisfactory completion of work with submission of all 3 stages photographs (viz. Pre work, ongoing work &

post work).
This wotk order is issued as per approval of the Tender Committee meeting Dated — 06/07/2024 & Hon’ble Chairman,

B.O.A approval Dated-16/07/2024.

Assistint Engincer
N\ (Conservancy Department)
owrah Municipal Corporation

Memo No =30/Cons./ (1.-7)/24-25,

o
Copy forwarded for infonmation& necessary action to:-
1) Hon’ble Chairman, B.0O.A, Howrah Municipal Corporation.
2) Commissioner, Howrah Municipal Corporation,
3) Controller of Finance, Howrah Municipal Corporation,
1) Secretary, Howrah Municipal Corporation,
5) Chicf Accountant, Howrah Municipal Corporation, —
6) Sri, Santu Naskar , Juniour Engineer(H.L'T), Conservancy Department, Howrah Municipal Corporation. T ..\"‘-W/'Z ’i
T) Office Copy. y ((4(9/'6’\\

‘_/'n_ i
Assistant Engificer
(Conservancy Department)
Howrah Municipal Corporation
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2 Howrah Municipal Corporation

4, MAHATMA GANDHI ROAD, HOWRAH -711101
Tel :(91-33) 2638-3211-13, 2641-5218: Fax (+91-33)2641-5218/2214
— Website - https://www.myhme.in
Conservancy Department

Memo No -24/ Cons./24-25 Date :-19/07/2024.

To,

S.N.J Enterprise
25/1,Mackenzie Lane,
Howrah, West Bengal-711101

Name of the work: Construction & renovation of drain with cover slab at (i)102/2, Naskarpara Road to 101/2/1, Guha Road,
(11)12/2, Guha Road to 17, Guha Road (iii) 93, Salkia School Road,Under H.M.C. Ward no. 2 & 11.

c¢-Tender ref. No. :-1824/Cons./23-24 Dated: - 23/02/2024. (Sl No-13)
Estumated Amount:-X 18,52,348/-

Adm. Approval No: COF/AA/23-24/1465, Date: 09/01/2024

HMC GST No. 19AAALH0446H1Z9.
PUROBIKSHAN SCHEME MONITORING SYSTEM NO - CNV/071/24-25.

Sir,
This is to inform that HMC Authority has agreed to accept your offered price (3)18,51,051.00/-including taxes which is 0.07%

below of the estimated amount (3)18,52,348.00/-

Specification and other details as specified in tender document are to be followed strictly.
You are further directed to abide by regulations, like providing safety equipments etc. as stipulated in the prohibition of
employment as manual scavengers & there Rehabilitation Rules, 2013 & more particulatly, in Chapter —1I thereof, in execution
of your work.
The contract is to be performed within the provision of the latest rules & regulations of labour act in force.

Date of commencement should be reckoned as 20/07/2024 and work should have to be completed within 60 (sixty) davs
from the date of commencement as specified. Security deduction shall be made from the bill for the work as per rules of HMC.

The work mentioned here in shall be strictly entered under App. Monitoring System. Payment for mentioned work to be
processed only on satisfactory completion of work with submission of all 3 stages photographs (viz. Pre work, ongoing work &

post work).
This work order is issued as per approval of the Tender Committee meeting Dated — 06/07/2024 & Commissioner approval

Dated-11/07/2024. ”
ey

\C’\\b
Assistant Engineer
(Conservancy Department)
Howrah Municipal Corporation

m 0 =24/Cons./ (1-7)/24-25 Date: 19/07/2024.

Copy forwarded for information& necessary action to:-
1) Hon’ble Chairman, B.0.A, Howrah Municipal Corporation.
2) Capmissioncr, Howrah Municipal Corporation.

3) Controller of Finance, Howrah Municipal Corporation.

1) Secrerary, Howrah Municipal Corporation.

5) Chief Accountant, Howrah Municipal Corporation.

6) Sri, Santu Naskar , Juniour Engincer(H.LT), Conservancy D
7) Office Copy.,

g—

ipal Cocporation. \1\\-5?.--,{

///‘(.\TOT g
Assistant Engineer
(Conservancy Department)
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"Howrah Municipal Corporation

4, MAHATMA GANDHI ROAD, HO\\.' RAH-7111C1
Tel :( 91-33) 2638-3211-13. 2641-3218: Fax [+01-23312641-52182214
Website - htips://'www.mvhgic.in
Conservancy Department

3.

——

Memo No =48/ Cons/24-25 .

To, = i -
Suna Construction i fa
33, Libran Road Balitikuri, Kalitala .
Howrah, West Bengal-711113 g ‘

Name of the work: Construction & renovation of drain with cover slab at (1)83, Narasingh2 Dutta Road{2)}64, Deshp

Road( near Panchomshango Club)(3)83/1, Deshpran Sasmal Road(near Vivekananda Club)(4) 96, Deskpran 1

Joy Narayan babu Ananda Dutta Lane(6)72/1, B.P Lane(7)165, Netwji Subhas Road(8)127, Netzji Subhas Road(%)125

Subhas Road & new drain(10)12 no Joy Narayan babu Ananda Dutfa Lane via 38 Joy Narayan bzbu Apanda Dema Lao

Narasingha Dutta Road(11) Hem Chakraborty Lane near mosh khatal & construction of new drain at 3/6/

Lane to 4 no Brindaban Mullick Lane Under Ward no. 24, H.M.C.

c-Tender ref. No. :-1824/Cons./23-24 Dated: - 03/03/2024, (Sl No-3)
Estimated Amount:-X 29.14,952/-

Adm. Approval No: COF/AA/23-24/1186, Date: 24/11/2023

HMC GST No. 19AAATLHOM6H 1709,

PUROBIKSHAN SCHEME MONITORING SYSTEM NO - CNV/080/24-23.

)
(¥ 7]
fa
i
b
)
1Y
£

[y
7y
]

Sir, -
This is to inform that HMC Authority has agreed to accep: vour offered price (R)29,14,952.00/-including raxes whick is
ATPAR of the estimated amount (3)29,14,952.00/- :
—_—
Specification and other details as specified in tender document are to be followed strictly.
Yeu a.e further directed to 2bide by regulations, like providing safety equipments etc. as sdpulate
empleyment as manual scavengers & there Rehabilitation Rules, 2013 & more parniculaddy, in Chapter —I1 theseof,
of your work.
The contract is 1o be performed within the provision of the latest rules & regulacions of labour 2ct in forcs.
Date of commencement should be reckoned as 13/08/2024 and work should have o be completed within
days from the date of commencement as specified. Security deduction shall be made from the bill for the worl: 2%
HMC.

The work mentioned here in shall be strictly entered under App. Monitoring System. Payment for mentionad work o be
processed only on satsfactory completion of work with submission of all 3 stages photographs (viz. Pre work, ongoing work &
post work).

This work order is issued as per approval of the Tender Commirtes meetng Dated — 06/07/2024 & Commissioner Dawed-
11/07/2024. : :

L‘ 3
. i = -~
.9 :.\,\é.ll ) ) {Conservancey Deparmment)

Memo No ~48/Cons./ (1-7)/24-25. ’ Date: 1270872024

Copy forwarded for informarion& necessan- action to:-

i) Hon’ble Chairman, B.O.A, Howrah Municipal Corporatio

2yCommissioner, Howrah Municipal Corporation.

3) Controlier of Finance, Howrah Municipal Corporaton.
i 4) Secrewary, Howrah Municipal Corporation.

5) Chief Accountant, Howrah Municipal Corporation.

6) Sri, Santu Naskar , Juniour Enginecr(H.L.T}, Consen':ri\ "

7) Office Copy. e Ty )
. Assistant Engineer
WEST B {Corservaney Deparmeexy)
Howeah Municipa! <

K MAzRy 5,
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Memo No. 21/Com./24-25 Date: 19/07/2024
To,

G.S. Santra

(illegible)

Name of the work: Construction & renovation of drain with cover slab at (illegible) 2nd Lane, (illegible)
Mukherjee Lane, Under Ward No. 21, H.M.C.

e-Tender No. 1824/Cons./23-24 dated: 05/03/2024 (S! No. (illegible))

Estimated Amount : (illegible)

Adm. Approval No. COF/AA/23-24/1319, Date: 09/01/2024

HMC GST No. 19AAALH0446HI1Z9

PUROBIKSHAN SCHEME MONITORING SYSTEM NO. — CNV/086/24-25

Sir,
This is to inform you that HMC Authority has agreed to accept your offered price (Rs.) 19,56,072.00/-
(including taxes which is AT PAR of the estimated amount (Rs.) 19,56,072.00/-

Specification and other details as specified in the tender document are to be followed strictly.

You are further directed to abide by the regulations, like providing safety equipments etc. as
stipulated in the prohibition of employment as manual scavengers & three Rehabilitation Rules, 2013
& more particularly, in Chapter-Il thereof, in execution of your work.

The Contract is to be performed within the provision of the latest rules & regulations of labour

act in force.
Date of commencement should be reckoned as 20/07/2024 and work should have to be

completed within 60 (Sixty) days from the date of commencement as specified. Security deduction
shall be made from the bill for the work as per the rules of HMC.

The work mentioned herein shall be strictly entered under App. Monitoring System. Payment for
the mentioned work to be processed only on satisfactory completion of work with submission of all 3
stages photograph (viz. Pre Work, ongoing work & post work).

This work order is issued as per approval of the Tender Committee Meeting dated -06/07/2024
& Commissioner approval dated 11/07/2024.

Sd/-
Assistant Engineer
(Conservancy Department)
Howrah Municipal Corporation
Memo No.-21/Cons./(1-7)/24-25,
Copy forwarded for information & necessary action to:
Hon’ble Chairman, B.0.A., Howrah Municipal Corporation.
Commissioner, Howrah Municipal Corporation.
Controller of Finance, Howrah Municipal Corporation.
Secretary, Howrah Municipal Corporation.
Chief Accountant, Howrah Municipal Corporation.
Sri Santu Naskar, Junior Engineering (H.1.T), Conservancy Department, Howrah Municipal
Corporation.
Office Copy

omrwN

N
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; : 4o MAHATMA GANDIHIE ROAD, HOWRAH 71110
Tel:f 91-33) 2638.3211-13. 2641-5218: Fax (F91-13)264)-5218022 )

Howrah Municipal Corporation

Website - hittos://www. myvhme.in

-” Conservancy Department

Memn No -84/ Cons./24-25 : Date :-20.08.2024
To. ! - :
M s, S1ar Enterprise

8/5.Q RoadManashatala, Belpachia
Howzah, West Bengal-711105

Name ‘nf the work: Construction & renovation of drain with cover siab from Ichapur Balok _Saggha to ECO Park & Dasaagas
Arat Cotton Mill to Bharat Mata 2 No, under HM.C, Ward No-49,
c-Tender_ref._No, :-1824/Cons, /23-

24 Dared: - 0570372024, (51 Noly ~
Estimated Amounu-% 27,31,784 /- i
Adm, Approval No; COF/AA/23-25/1192, Date: 01 f'li’,[;?.,ﬁlﬁ.;
HIMOC GST No. 1I9AAALIIN461 1179, .
PUROBIKSHAN SCHEME MONITORING SYSTEM NO -

Sir,

CNY/086/24-25,

This is o informn that TIMC Authority has apreed 1o accept your offerad price (£)26,72 231.00/ -including taves which is

2.18% Below of the estimated amovnt (R)27,31,784.00 /- g > :
- giA = 4

Specification and other detaily as specified in tender docnment arc ' be followed stricty. : :
You are further directed to abide by regulations, like profiding safety cquipments cfc. as stipulated in the nrohibition of
cruplovinent as manual scavengers & there Rehabilitition Rules, 2013 & mote pardeulirly, in Chapter =11 thereof, in exccutisn
of vour work. ; V 4 ’ :
The contract is t be performed within the provition of the Jatest rules & regulations of labour actin farce.

Date of commencement should be reckoned as 2170872024 and work shunid bave to be complesed within 75 (seventy five)
days fram the date of commencoment as spiecifivd, Seeurity Aeductinn '@Yf;}lyha pade from the bill for the work as per rules of
HMC. ’ i

The work mentioned here in shull be strdetly entered undes fxp‘p,'};innimring Syetem. Pavment for mentioned wark to be
“Trocessed only on satisfactory completion of wark with submission of all 3 stages photographs (viz. Pre work, engoing waorke &
postwork}. ’ B Polp R ' g
This work arder is issued a5 per approval of the Tendst Commitier prezting Dated — 06/07/2024 & Commissianes approval
Dated-11/07/2024, ; 7o R L

-’g‘
N
T
S A aE A
od 2
5 ' Assivtant Engloces v
B F TN : (Conzervancy Depariment)

Flowreah Municipal Corporation

Memo No =34/ Cons, (1 =71/ 2422, Dater 1270872024,
Copy forwarded forinformasiond negessasy action 105 .
1) Hon'hle Chaitman, B,OA, Howrah Municipai Corporation,
2y Commissioner, Howrah Muonicipal Corporation,

3} Conrtoller of Frmance, Howral Municipal Corporation,
45 Seercracy, Howrah Munieipal Corpoaration.

55 Chirf Aecountant, Howrah Municipad Corporasion.

L3 %ty Santu Maskar , Junionr EapineceTLLT), Consergney §
7) Olfice Capy,

; ¢ Aunturant Lingrine
o e ; e ] : . i tl
,,q&y,w;;- gt d':j‘.-’ [j*,ﬁ(i . ! 't (Conscivancy Deparaueith
Phoaweit Mundoipal Lome
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~" Howrah Municipal Corporation

ER \I\II\T\I\("\\DIHIR()\D HOWRAH-71110]
Tel :(91-33) 2638-3211-13. 2641-5215: Fax (+91 S33)2641-5218/22
Website - httpszZwww. myhme.in
Conservancy Department -

¢

Date :-06/06/2024.

14

M‘.‘ 14 Cons./24-25

.’. star Construction
41/4, Tanu Para Lanc,

Howrah-711104
\‘unc of the work: Consiruction & renovation of drain with_cover slab ar 1) 18/8, Annadaprasad Banerjee Lane 10 6, Beliilious

Lane 2) 78, Aswini Kr. Mondal Lanc to 1/1 1R bellilious lane 3) 40 Shri Kishanvakat Lane under ward ne-21, H. \1
‘~f‘ ender_ref. No. 21563/ Cons./23-24 Dated: - 22/01/2024.

Esumarted Amounn-X 21,69,549/-
Adm. Approval No: CO F/Ar\/73-24/]188. Date: 01/12/2023 -’SLNO,‘-S]‘

e
e

2

_’-L_IT)—BU\QH AN qcm:.\m MONITORING SYSTEM NO - CNVY063/24-23.,

This is to inform that HMC Authority has agreed to accept vour offered price (%)17,33,826.00/-including taxes whivh

12.69% Below of the estimated amount (3)21,69,549/-

q secification and other details as specified in tender document are to be followed strictly.

You are further directed to abide by regulations, like providing safery equipments etc. as stpulated in th
cmplovment is manual scavengers & there Rehabilitadon Rules, "013 & more pardcularly, in Chaprer =II thereof, in exccun

e ,,r}h bhiton

of vour work.
The contract is to be performed within the provision of the latest rules & regulations of labour actin force.

- Date of commencement should be reckoned as 07/06/2024 and work should have to be completed within 60 (sixny) das
fiom the date of commencement as specified. Security deduction sha[l be made from the bill for the work as per rules of HMC.

davs
gavs
~

The work mentioned here in shall be suictly entered under App. Monitoring System. Pavment for mentoned work o be
processed only on satisfactory completion of work with submission of a[l 3 stages photographs (viz. Pre work, ongoing work &

N

pust work).
This work order is issued as per approval of the Tender Commirttee mcctmo' Dared - 24/04/2024 & Commissioner appooe .
Dated-04/05/2024. s

i l 4
‘ Lo Lo Assistant Engincer
i SO Y § O SR I Y NS d
153 ARE LS TC A% 1 (Consenvancy Depariment)
a,;\ig—‘\ 7 & 1 3y .
Ll ] 1% ) o
Memo No =13 /Cons./ (1-7)/24-23. ‘ o A0
Copy forwarded for information& necessary action to:- it
1) How’ble Chairman, B.O.A, Howrah Municipal Corparation.
2) Comnmussioncer, Howral Municipal Corporation,
3) Controller of Finance, Mowrah Municipal Corporation.
H Secrctany, Flowrah Municipal Corporation,
3y Chaef Accountant, Howrah Municipal Corporation.
“ srty Santu Naskar , Juniour Engineer(H.1.T), Conservancy Dcp.mmcm Howrah Municipal Corporation. T e
\:.. --\A,y-\;{f AEE
) Al

) Offiire ,u'l\

oy
Assistant Envancer
1 LIPS

A Consenvancy Dey
‘ h

wrpdatdliog
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'Howrah Municipal C

2 MALATMA GANDHTROAT, HOWRATLTE

“orporation

1101

Tl 21-331 2638-0211-13, 264152 1B; Fax (:01:33)364 15213722 14

&

rohite - hitpe:/imyw . iy c.in
Website - htips:/inww 0l hme.in

B NRES

Conservancy Department

IN—— B — "‘”M = —
\ 5 7 Date :~12.09.2724.
VMeme Na 49 Cons./24-25 .
T g
e Kambknshina Engincenny Warks
1375, Spbac Dutta lanc
W ent Benpal, tiowrsh 2711101
‘0w s} . 12479, G 1 sh Lane (Neas
Wame_of thework: _(‘.onsu_u.ctio_n,J’St:uoxp&icm.&ﬁ_m:s:c1it,=nm;;‘:3{ _jiram;«ﬁ.ﬁ!_g,,c-ni'r:;,,-,«_af)__f rurm _12/79 . Gapal Ghosh Laae (Ohzag
Laswmi Matel Works).10 12, Gopal Ghash Tane undsr Ward No=6.. HMC.
o-Teater_ref. No.-1324 /Cons./23:-24 Dated: = 05/0372024. (1 Nol2)
‘(isti_m‘!:r_d_.-‘\mnum;;{?zj;(‘_ﬁﬁlﬁ‘&
Adm, Arpmval.lig;_g_o_&ML':: 23 /1464, Date; 23/02/2925. i
‘3
HMCGST No. 19AAALL 10446 FI1ZD, ;
e ROBIKS! JAN SCHEME. MO EJI.QR.IZ‘“JQSY&IEK?E Q- (V081 25,
Sy,
This ts to inform that HMC Authority Tias agreed 1o accep? yout offered price {7333,75 375,60/ -including ==es =hich =

ATPAR of the estimated amount C4 }33,76,373.00/-

Specification and other details a5 specified in (ender docmment 41010 he {olluzs
You arc further directed o abrde by regulations, tike p:zzviéi:z.g gafety ©f
emplovment as manual scavengers & there Hehabititat
of your work.

pipraes
ton Rules,
The contract 3s 1o be pcrfon‘m:d wi
Date of commencement shou

thin the provision of 1be jatest rules & 7o
id be reckoned as 13/08/2024 and
days from the date of commencement s specified. Security deduct

W
6o
HMC, :

The work menticned here in shall be stricily entered undet App.

nroces ed ouly on satisfactory completion of work with submission af

POSL W ork).
This work otder is jssucd as per approval of thie Teader Commintes meeti
“ m-“/(i?{2024.

Mepw o 49, Cons. L0 =NL24-25

Copy forwarded (o7 infopnationée HECLEIRNS ACtion 16;-
1} Hon'ble Chairman, 1.0.A, Howrah Municipal Caorporation. |
2§ Compusriones, §iowrals Munseipral Corportation. i

: o/
33 Controller of Finance, Howpal

Munieipal Corporation. i

LI A73UL ISLAM

‘43 Secrerary, Howeah hunicipal Linpporation. i hns it
5} Chief Accountant, How raly Municipal Corporation. ¢/ oikola

Ry & g : ‘4',: Roem
6} 1, Ranty *askar , Junjour Fopineet(H.1T), Conservanty {vﬁ.t-purprrn‘:_‘ J1:04.74190
T3 Office Copy, P e

AN

-y

§ ow

A3 B more particul
prlations of laba

e shpuld Bave
shall be madc from 1he

Nonitosing System. Payment tor Fct
21} 3 stazes phioio

ng Dated = 068/57 /

S,
9

O
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"Howrah Municipal Corporation

2
L]
4, MAHATMA GANDHI ROAD, HOWRAL -711101
Tel :( 91-33) 2638-3211-13, 2641-5218; Fax (+91-33}12641-5218/2214
Website - https://www.mvhinedin
Conscrvancy Departiment

—_— " ' Date :-19/07 /2024,
®emo No =287 Cons./24-25 ‘ :
T,

Mex CLR Engineering Company

JU Ramjr Hauea Lane, oy A
111801, WestBengal L

on of deain_with cover slab from () 5. Nidhiram E"{jﬁffli‘]ﬂ’lﬂ&a.mjfh_b

encekananda Road 10.313/3, Swami Vivekananda Rord(ii)13/43, Idsundia_Road 1o ]

i 00-26.

¥2s lane 10 231/

YEM NG - CHY/072 /24~

Chis iz o inform thae HMO Authority has agreed w accept your nffered price (?7.}15,76.,1?.5‘13(}/'~1'ﬁf.'iuding taxes whicn is

10.00% Below of the estimated amount (2)17,51,230 /-

» and other detalle as specified in render docoraent are <o be tollowed strictiy,

¢irected 1o abide by regulations, like providing safesy equipments ete, a5

wial seavengers & there Rehshilitation Ruiles, 2013 & more partieniarty, in Chaprer -7 thereo?, in
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Memo No. 27/Com./24-25 Date; 19/07/2024

To,

Sonamoni Enterprise

(illegible)

West Bengal, Howrah — 711106

Name of the work: Construction & renovation of drain with cover slab at (illegible) 2nd Lane, (illegible)

Mukherjee Lane, Under Ward No. 21, H.M.C.
e-Tender No. 1824/Cons./23-24 dated: 05/03/2024 (S| No. (illegible))

Estimated Amount : (illegible)
Adm. Approval No. COF/AA/23-24/1319, Date: 09/01/2024

HMC GST No. 19AAALHO0446HIZ9
PUROBIKSHAN SCHEME MONITORING SYSTEM NO. — CNV/086/24-25

Sir,
This is to inform you that HMC Authority has agreed to accept your offered price (Rs.) (illegible)
(including taxes which is AT PAR of the estimated amount (Rs.) (illegible)/-

Specification and cther details as specified in the tender document are to be followed strictly.
You are further directed to abide by the regulations, like providing safety equipments etc. as stipulated
in the prohibition of employment as manual scavengers & three Rehabilitation Rules, 2013 & more
particularly, in Chapter-11 thereof, in execution of your work.
The Contract is to be performed within the provision of the latest rules & regulations of labour act in

force.
Date of commencement should be reckoned as 20/07/2024 and work should have to be

completed within 30 (Thirty) days from the date of commencement as specified. Security deduction

shall be made from the bill for the work as per the rules of HMC.
The work mentioned herein shall be strictly entered under App. Monitoring System. Payment for

the mentioned work to be processed only on satisfactory completion of work with submission of all 3
stages photograph (viz. Pre Work, ongoing work & post work).
This work order is issued as per approval of the Tender Committee Meeting dated -06/07/2024 &

Commissioner approval dated 06/07/2024.

Sd/-

Assistant Engineer
(Conservancy Department)
Howrah Municipal Corporation

Memo No.- (illegible)/Cons./(1-7)/24-25,

Copy forwarded for information & necessary action to:

Hon'ble Chairman, B.O.A., Howrah Municipal Corporation.
Commissioner, Howrah Municipal Corporation.

Controller of Finance, Howrah Municipal Corporation.
Secretary, Howrah Municipal Corporation.

Chief Accountant, Howrah Municipal Corporation,
Sri Santu Naskar, Junior Engineering (H..T), Conservancy Department, Howrah Municipal

Corporation, _mEEIRI
Office Copy 5 D) 7:4\
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Howrah Municipal Corporation

4. MATTATMA GANDHI ROAD, HOWRAH -711 101
Tel :( 91-33) 2638-3211-13, 2641-5218: Fax (+91-33)2641-5218/2214
Website - https:/www.myhinec.in
- Conservancy Department

Mcemo No -26 / Cons./24-25 Date :-19 /07/2024.

To,

Jai Bajrang Enterpnise

22/1, Hnday Krshna Bancerjeel* Bye Lane,
Howrah, West Bengal-711101

Name of the work: Construction & renovation of drain with cover slab at (1) 53/1,G.T Road (south) near Maalaxmi Hotel &
restautants to 18, Bon Behari Bose road ,(2)11, Narasingha Bose Lane to 9, Narasingha Bose Lane (3) 27, Narasingha Bose Lane
1 26/6, Narasingha Bose Lane, (4) 36, Narasingha Bose Lane to 35,Narasingha Bose Lane Under Ward no. 30, HM.C.

o-Tender ref, No. :-1824/Cons./23-24 Dated: - 05/03/2024. (S1 No-7)
Estimated Amount:-X 22,43.851/-
Adm. Approval No: COF/AA/23-24/1318, Date: 09/01/2024

HMC GST No. 19AAALHO0446H1Z9.
PUROBIKSHAN SCHEME MONITORING SYSTEM NO - CNV/073 /24-25.

Sir,
This is to inform that HMC Authority has agreed to accept your offered price (3)22,21,412.00/-including taxes which is 1%

below of the estimated amount (3)22,43,851.00/-

Specification and other details as specified in tender document are to be followed strictly.
You are further directed to abide by regulations, like providing safety cquipments etc. as stipulated in the prohibition of
employment as manual scavengers & there Rehabilitation Rules, 2013 & more particulatly, in Chapter —II thereof, in execution
of vour work.
The contract is to be performed within the provision of the latest rules & regulations of labour act in force.

Date of commencement should be reckoned as 20/07/2024 and work should have to be completed within 75 (seventy five)
days from the date of commencement as specified. Security deduction shall be made from the bill for the work as per rules of

HAMC.

The work mentioned here in shall be strictly entered under App. Monitoring System. Payment for mentioned work to be
processed only on satisfactory completion of work with submission of all 3 stages photographs (viz. Pre work, ongoing work &

post work).
This work order is issued as per approval of the Tender Committee meeting Dated — 06/07/2024 & Commissioner approval
Dated-11/07/2024.
Assistant Eng
(Conservancy Department)
/- » Howtah Municipal Corporation

Mermo No 26/ Cons /. (171 /24:25 o Date: 19/07/2024,

!( ') »* ||

e

Copy forwarded for informatinn&nm&s&ry_ﬂﬂm iz :
1) Hon’ble Chairman, B.O.A, Howraly Municipal Corpnmtiim_f‘
2) Commissioner, Howrah Municipal Corporation. '®)

3) Controller of Finance, Howrah Municipal Corporation. )
4) Secretary, Howrah Municipal Corporation.

ST Ee 7

5} Chief Accountant, Howrah Municipal Corporation. e : O
Conservancy Department; owrah Municipal Corporation, CM;“

6) Sri, Santu Naskar , Juniour Engincer(H.LT), L(\o’\

7) Office Copy. E//( A
Assistant Eungineer

(Conservancy Deparmment)
Howrah Municipal Corparation
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